
ORISSA HIGH COURT

FILING REPORT AS ON :16/08/2022

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

1 BLAPL/0007844/2022 PRAHALLAD MALI MANORANJAN PADHY DAMANJODI /37 /2022

VS VS ()

STATE OF ODISHA //
2 BLAPL/0007845/2022 SIBA SANKAR DAKUA SARAT KUMAR JENA KHALLIKOTE /420 /2022

VS VS J.M.F.C-ADDL.CIVIL JUDGE (JD),KHALLIKOTE(Ganjam)

STATE OF ODISHA GR/0001047/2022
3 BLAPL/0007846/2022 SK. RAMJAN BICHITRA NARAYAN SATAPATHY ERASAMA /163 /2022

VS VS ()

STATE OF ODISHA //
4 BLAPL/0007847/2022 DEEPAK KUMAR TARAI BICHITRA NARAYAN SATAPATHY PARADEEP /227 /2022

VS VS ()

STATE OF ODISHA //
5 BLAPL/0007848/2022 GOUTAM NAIK @ GOUTAM KUMAR NAIK BIJAYA KUMAR SAHOO ODAGAON /120 /2021

VS VS ()

STATE OF ODISHA //
6 BLAPL/0007849/2022 PRAJA SRAMUTIKA SOUBHAGYA KUMAR DASH CHANDRAPUR /25 /2021

VS VS ()

STATE OF ODISHA //
7 BLAPL/0007850/2022 NARESH @ NARESH KUMAR NAIR SUSANTA KUMAR LENKA TUREIKELA /83 /2021

VS VS ()

STATE OF ODISHA //
8 BLAPL/0007851/2022 BIJAY SAHA GOPINATH MISHRA MALKANGIRI /113 /2022

VS VS ()

STATE OF ODISHA //
9 BLAPL/0007852/2022 SURENDRA JENA RAJIB LOCHAN PATTNAIK MATHILI /111 /2020

VS VS ()

STATE OF ODISHA //
10 BLAPL/0007853/2022 A. AJANA RAO SATYA NARAYAN MISHRA 4 MUDANPUR RAMPUR /108 /2022

VS VS ()

STATE OF ODISHA //
11 BLAPL/0007854/2022 NITYANANDA NAYAK SATYA NARAYAN MISHRA (4) NAIKANI-DIHI /73 /2021

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0007855/2022 CHAURA PANDA PRADIPTA  BEURA  / /0

VS VS ()

STATE OF ODISHA //
13 BLAPL/0007856/2022 SUKRU @ CHHOTA NAIK RAJALAXMI BISWAL SAMAL /171 /2022

VS VS ()

STATE OF ODISHA //
14 BLAPL/0007857/2022 MANOJ KUMAR SINGH DURGA PRASAD PATTNAIK MUNIGUDA /104 /2022

VS VS ()

STATE OF ODISHA //
15 BLAPL/0007858/2022 LAXMIKANTA @ LAXMIDHAR PRADHANI ARIJEET MISHRA BOIPARIGUDA /187 /2021

VS VS ()

STATE OF ODISHA //
16 BLAPL/0007859/2022 RAM LAGAN RAY ANIRUDHA DAS RENGALI (SAMBALPUR) /7 /2021

VS VS ()

STATE OF ODISHA //
17 BLAPL/0007860/2022 JITENDRA KUMAR BEHERA SAPAN KUMAR LENKA BALUGAON P.S. /111 /2022

VS VS ()

STATE OF ODISHA //
18 BLAPL/0007861/2022 ANANTA NAIK DURLLABHA RANJAN MISHRA SONEPUR /91 /2022

VS VS ()

STATE OF ODISHA //
19 BLAPL/0007862/2022 BIJAYA SAHU @ KALIA PARTHA SARATHI NAYAK BANTALA /248 /2022

VS VS ()

STATE OF ODISHA //
20 BLAPL/0007863/2022 N.BHIKARI PATRA BHABANI SANKAR DAS KHALLIKOTE /255 /2022

VS VS ()

STATE OF ODISHA //
21 BLAPL/0007864/2022 PRADIP KUMAR SAHOO S.S. RAY 2  / /0

VS VS ()

STATE OF ODISHA //
22 BLAPL/0007865/2022 SANTOSH PRADHAN SURESH KUMAR JENA KUAKHIA /155 /2022

VS VS ()

STATE OF ODISHA //
23 BLAPL/0007866/2022 SANJAY PAL PANCHANAN PANIGRAHI KORAPUT GRPS /11 /2022

Page 2/55



ORISSA HIGH COURT

FILING REPORT AS ON :16/08/2022

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

VS VS ()

STATE OF ODISHA //
24 BLAPL/0007867/2022 JAGASANA BEHERA DURLLABHA RANJAN MISHRA PURUNAKATAK /92 /2022

VS VS ()

STATE OF ODISHA //
25 BLAPL/0007868/2022 BHUKULI GOUDA ASHOK DAS PATTAPUR (DIGAPAHANDI) /156 /2022

VS VS ()

STATE OF ODISHA //
26 BLAPL/0007869/2022 SAMIM WARISH @ SABIR @ MONTY SIDHESWAR MOHANTY JHARSUGUDA /398 /2022

VS VS ()

STATE OF ODISHA //
27 BLAPL/0007870/2022 BABU @ RASHMI RANJAN BHOL ARUN KUMAR BUDHIA BETNOTI /217 /2022

VS VS ()

STATE OF ODISHA //
28 BLAPL/0007871/2022 SANTOSH @ BIPIN MOHANTY BISWARANJAN DALAI KUJANGA /202 /2016

VS VS ()

STATE OF ODISHA //
29 BLAPL/0007872/2022 AMIYA KUMAR PADHY SIDDHARTH GOUTAM DAS BAIDYANATHPUR /263 /2019

VS VS ()

STATE OF ODISHA //
30 BLAPL/0007873/2022 SK. SADIR AMULYA RATNA PANDA JALESWAR /263 /2021

VS VS ()

STATE OF ODISHA //
31 BLAPL/0007874/2022 NURJAHAN BIBI AMULYA RATNA PANDA BASTA /290 /2021

VS VS ()

STATE OF ODISHA //
32 BLAPL/0007875/2022 SAROJ NAIK @ SAROJ KUMAR NAIK BHABANI SHANKAR DASPARIDA ANGUL SADAR PS /403 /2022

VS VS ()

STATE OF ODISHA //
33 BLAPL/0007876/2022 SISIRA @ SISIR NAIK BHABANI SHANKAR DASPARIDA BANARAPAL /253 /2022

VS VS ()

STATE OF ODISHA //
34 BLAPL/0007877/2022 SAGAR @ PRIYARANJAN DALEI BIJAYA KUMAR DASH DHARMASALA /293 /2022

VS VS ()
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STATE OF ODISHA //
35 BLAPL/0007878/2022 SUNIL KUMAR DAS NIHAR RANJAN SAHOO KALIMELA /134 /2022

VS VS ()

STATE OF ODISHA //
36 BLAPL/0007879/2022 SUNNY KUMAR AMULYA RATNA PANDA SPL.TASK FORCE /9 /2022

VS VS ()

STATE OF ODISHA //
37 BLAPL/0007880/2022 DILLIP KUMAR SAHOO SURESH KUMAR JENA ANGUL TOWN /361 /2021

VS VS ()

STATE OF ODISHA //
38 BLAPL/0007881/2022 LAXMAN GOLORI MANORANJAN PADHY DAMANJODI /37 /2022

VS VS ()

STATE OF ODISHA //
39 BLAPL/0007882/2022 DHANURJAYA GOLORI MANORANJAN PADHY DAMANJODI /37 /2022

VS VS ()

STATE OF ODISHA //
40 BLAPL/0007883/2022 NIRON MALI MANORANJAN PADHY DAMANJODI /37 /2022

VS VS ()

STATE OF ODISHA //
41 BLAPL/0007884/2022 LACHIM MALI MANORANJAN PADHY DAMANJODI /37 /2022

VS VS ()

STATE OF ODISHA //
42 BLAPL/0007885/2022 ANANTA GOLORI MANORANJAN PADHY DAMANJODI /37 /2022

VS VS ()

STATE OF ODISHA //
43 BLAPL/0007886/2022 HARI MALI MANORANJAN PADHY DAMANJODI /37 /2022

VS VS ()

STATE OF ODISHA //
44 BLAPL/0007887/2022 BHARAT MAHANANDA MANAS KUMAR CHAND  / /0

VS VS ()

STATE OF ODISHA //
45 BLAPL/0007888/2022 BRAJAKISHORE JENA BIKASH CHANDRA PARIJA BARI /162 /2022

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0007889/2022 MADHABA RATNALU @ MADHAB RATNALU JAJATI KESHARI KHUNTIA BANDHUGOAN /4 /2010

VS VS ()

STATE OF ODISHA //
47 BLAPL/0007890/2022 CHILU @ SANJEEV KUMAR PRUSTY ASHOK PATTANAIK GHASIPURA /51 /2019

VS VS ()

STATE OF ODISHA //
48 BLAPL/0007891/2022 HARI SAGARIA JAJATI KESHARI KHUNTIA MACHHKUND /6 /2015

VS VS ()

STATE OF ODISHA //
49 BLAPL/0007892/2022 SANTOSH KUMAR SAHOO SALAUDDIN KHAN SAMAL /215 /2022

VS VS ()

STATE OF ODISHA //
50 BLAPL/0007893/2022 SIBARAM GOUDA ASHOK DAS PATTAPUR (DIGAPAHANDI) /156 /2022

VS VS ()

STATE OF ODISHA //
51 BLAPL/0007894/2022 KAMARAJU @ KAMA SWAIN SANTOSH KUMAR MAHANTY JAGANNATHA PRASAD /76 /2019

VS VS ()

STATE OF ODISHA //
52 BLAPL/0007895/2022 PRAKASH KUMAR SAHU HIMANSHU SEKHAR MISHRA DEOGAON /74 /2022

VS VS ()

STATE OF ODISHA //
53 BLAPL/0007896/2022 MANORANJAN BEHERA BIBUDHENDRA KUMAR RATH BANKI /18 /2022

VS VS ()

STATE OF ODISHA //
54 BLAPL/0007897/2022 YENOD HARIJAN HIMANSHU SEKHAR MISHRA NCB BHUBANESWAR /5 /2021

VS VS ()

UNION OF INDIA //
55 BLAPL/0007898/2022 RABA GANGA SATYANARAYAN MISHRA MOTU /32 /2022

VS VS ()

STATE OF ODISHA //
56 BLAPL/0007899/2022 PRASANTA @ ANIL @ ANIL PRASANTA MINZ JULU KHANSAMA DEOGARH /219 /2018

VS VS ()

STATE OF ODISHA //
57 BLAPL/0007900/2022 LAKA MADKAMI RAJIB LOCHAN PATTNAIK ORKEL /45 /2022
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VS VS ()

STATE OF ODISHA //
58 BLAPL/0007901/2022 NARAYAN SAGRI ANANTA NARAYAN PATTANAYAK SEMILLIGUDA /50 /2021

VS VS ()

STATE OF ODISHA //
59 BLAPL/0007902/2022 AJAY PATTNAIK @ TIMBA SK. ZAFARULLA RAGHUNATHPALI /164 /2022

VS VS ()

STATE OF ODISHA //
60 BLAPL/0007903/2022 JITENDRA PATIKA ADHIKARI CHITTARANJAN DAS GUNUPUR /139 /2020

VS VS ()

STATE OF ODISHA //
61 BLAPL/0007904/2022 PARAMANANDA PUTEL @ PREMANANDA PUTEL SURYAKANTA DWIBEDI BELPARA /118 /2022

VS VS ()

STATE OF ODISHA //
62 BLAPL/0007905/2022 MANOJ KUMAR NAYAK SK. ZAFARULLA DHENKANAL TOWN /75 /2021

VS VS ()

STATE OF ODISHA //
63 BLAPL/0007906/2022 HARISH CHANDRA MEHER SURYAKANTA DWIBEDI BELPARA /118 /2022

VS VS ()

STATE OF ODISHA //
64 BLAPL/0007907/2022 DAS PRADHAN JYOTIRMAYA SAHOO KHALLIKOTE /217 /2022

VS VS ()

STATE OF ODISHA //
65 BLAPL/0007908/2022 PRAKASH NAYAK BIBHUTI RANJAN MOHANTY SINGLA /175 /2021

VS VS ()

STATE OF ODISHA //
66 BLAPL/0007909/2022 BIKRAM BISOI SANGRAM KUMAR DAS BADABAZAR /161 /2022

VS VS ()

STATE OF ODISHA //
67 BLAPL/0007910/2022 CHITTARANJAN PRADHAN @ ALOK SATYABRATA MOHANTY KHANDAPARA /219 /2018

VS VS ()

STATE OF ODISHA //
68 BLAPL/0007911/2022 PAPU @ PRAFULLA MALIK SK. ZAFARULLA SORO /494 /2021

VS VS ()
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STATE OF ODISHA //
69 BLAPL/0007912/2022 PITABASH JENA SURYAKANTA DWIBEDI  / /0

VS VS ()

STATE OF ODISHA //
70 BLAPL/0007913/2022 CHITARANJAN ROUT @ JAGA BHARAT BHUSAN ROUTRAY PLANTSITE /273 /2022

VS VS ()

STATE OF ODISHA //
71 BLAPL/0007914/2022 RAJESH NAYAK @ RAJESH KUMAR NAYAK BHARAT BHUSAN ROUTRAY BHEDEN /83 /2018

VS VS ()

STATE OF ODISHA //
72 BLAPL/0007915/2022 BABU @ BABULA GOCHHAYAT PRASANNA KUMAR MISHRA KAMAKHYANAGAR /119 /2017

VS VS ()

STATE OF ODISHA //
73 BLAPL/0007916/2022 ANIRUDHA PRADHAN SALAUDDIN KHAN BIKRAMPUR FCI /203 /2022

VS VS ()

STATE OF ODISHA //
74 BLAPL/0007917/2022 DABLU KHAN BEDA PRAKASH PANDA  / /0

VS VS ()

STATE OF ODISHA //
75 BLAPL/0007918/2022 ISHAK DUBRUKA SOUBHAGYA KUMAR DASH CHANDRAPUR /25 /2021

VS VS ()

STATE OF ODISHA //
76 BLAPL/0007919/2022 MADHABA RATNALU @ MADHAB RATNALU JAJATI KESHARI KHUNTIA BANDHUGOAN /3 /2010

VS VS ()

STATE OF ODISHA //
77 BLAPL/0007920/2022 JAGANNATH MOHANTY @ JAGA AMULYA PRASAD NAYAK NAYAPALLI P.S. /364 /2022

VS VS ()

STATE OF ODISHA //
78 BLAPL/0007921/2022 DAVID KANDULANA SACHIDANANDFA PADHEE JHARSUGUDA /674 /2018

VS VS ()

STATE OF ODISHA //
79 BLAPL/0007922/2022 RAJU KUMAR SAH SOUMYA RANJAN DAS  / /0

VS VS ()

STATE OF ODISHA //
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80 BLAPL/0007923/2022 ARVIN TIRKEY SOUMYA RANJAN DAS RAJGANGPUR /255 /2022

VS VS ()

STATE OF ODISHA //
81 BLAPL/0007924/2022 PAPU @ PRAFULLA MALIK SK. ZAFARULLA SORO /387 /2021

VS VS ()

STATE OF ODISHA //
82 CMAPL/0000362/2022 AFTAB ALAM ADV.  / /

VS VS ()

STATE OF ODISHA //
83 CMAPL/0000363/2022 M/S.KONARK EXPLOSIVES PVT. LTD. ADV.  / /

VS VS ()

STATE OF ODISHA //
84 CMAPL/0000364/2022 DASARATHI NAYAK GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHSA //
85 CMAPL/0000365/2022 SIDDHARTH SEN ADV.  / /

VS VS ()

STATE OF ODISHA //
86 CMP/0000756/2022 SUDAM CHARAN SAHU BIDESH RANJAN BEHERA  / /

VS VS ()

SASMITA SAHOO //
87 CMP/0000757/2022 BABA BISHESWARA MAHADEV BIJE MAHARUDRAPURVIVEKANANDA JENA  / /

VS VS ()

KAMALAKANTA PANDA //
88 CMP/0000758/2022 KAMALA MOHANTY DWARIKA PRASAD MOHANTY  / /

VS VS ()

SAROJ KUMAR MOHANTY //
89 CMP/0000759/2022 UPENDRA BEHERA AJAYA KUMAR JENA  / /

VS VS ()

RAMAKANTA SETHI //
90 CMP/0000760/2022 BASANTI DAS TANMAY MISHRA  / /

VS VS ()

SUJIT DAS //
91 CMP/0000761/2022 RAMAKANTA BEHERA BHAGABAT PRASAD RATH  / /
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VS VS ()

PRASANTA KUMAR DAS //
92 CMP/0000762/2022 SIBA SAHU @ SIBENDRA SAHU MANOJ KUMAR PATI  / /

VS VS CIVIL JUDGE (SD),KHURDA(Khordha *)

SUKHI SAHU CMA/0000009/2016
93 CMP/0000763/2022 MAHESWAR SATPATHY SUSHANT KUMAR PRADHAN  / /

VS VS ()

BANAMALI SATPATHY //
94 CMP/0000764/2022 M/S.UNITED BUILDERS BANSHIDHAR BAUG  / /

VS VS ()

DR.MIRZA NAYEEM ALI BAIG //
95 CMP/0000765/2022 PRADEEP KUMAR PRADHAN SATYA RANJAN MULIA  / /

VS VS ()

AUTHORISED OFFICER CUM ASST. CONSERVATOR OF FORESTS //
96 CMP/0000766/2022 LAXMAN SWAIN SURYAKANTA DASH  / /

VS VS ()

GEETA SWAIN //
97 CMP/0000767/2022 SANATAN BEHERA RAJJEET ROY  / /

VS VS ()

LAND ACQUISITION OFFICER //
98 CONTC/0005259/2022 LEELABATHI CHOUDHURY ADV  / /

VS VS ()

MADHUSUDAN NAYAK, O.A.S.,TAHASILDAR, BHADRAK //
99 CONTC/0005260/2022 DHRUBA CHARAN SAHOO ADV.  / /

VS VS ()

SATYARANJAN SAHOO, DIRECTOR, SECONDARY EDUCATION, ODISHA, BBSR. //
100 CONTC/0005261/2022 NIRUPAMA MISHRA ADV.  / /

VS VS ()

SATYARANJAN SAHOO, DIRECTOR, SECONDARY EDUCATION, ODISH, BBSR. //
101 CONTC/0005262/2022 SULOCHANA BAIRISHAL ADV.  / /

VS VS ()

SATYARANJAN SAHOO, DIRECTOR, SECONDARY EDUCATION, ODISHA, BBSR. //
102 CONTC/0005263/2022 NALINI KUMARI SWAIN ADV.  / /

VS VS ()
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SATYARANJAN SAHOO, DIRECTOR, SECONDARY EDUCATION, ODISHA, BBSR. //
103 CONTC/0005264/2022 BANDITA MOHANTY ADV.  / /

VS VS ()

SATYARANJAN SAHOO, DIRECTOR, SECONDARY EDUCATION, ODISHA, BBSR. //
104 CONTC/0005265/2022 ADITYA PRAKASH BISWAL ADV.  / /

VS VS ()

DR. ARBINDAKUMAR PADHEE, I.A.S. //
105 CONTC/0005266/2022 SANJAY KETAN MOHANTY ADV  / /

VS VS ()

POORNIMA P., I.F.S. //
106 CONTC/0005267/2022 SATYARANJAN JATI ADV  / /

VS VS ()

PRADEEP KUMAR DAS, DIRECTOR SECONDARY EDU. //
107 CONTC/0005268/2022 KRUPASINDHU GIRI ADV  / /

VS VS ()

NABA KISHORE GIRI, D.E.O,MAYURBHANJA //
108 CONTC/0005269/2022 KUNJA BIHARI ROUT ADV  / /

VS VS ()

BISHNUPADA SETHI, COMMNR.,CUM SECY., S AND ME DEPT. //
109 CONTC/0005270/2022 TAPASWINI MOHAKUD ADV  / /

VS VS ()

NABA KISHORE GIRI, D.E.O, BARIPADA, MAYURBHANJA //
110 CONTC/0005271/2022 BIRANCHI NARAYAN SWAIN ADV  / /

VS VS ()

BISHNUPADA SETHI, PRINCIPAL SECY., H.E. DEPT. //
111 CONTC/0005272/2022 ARUN KUMAR SATAPATHY ADV  / /

VS VS ()

P.K.MOHAPATRA, I.A.S. //
112 CONTC/0005273/2022 JITENDRA KUMAR SAHOO PRASANNA KU.NAYAK 1  / /

VS VS ()

SURENDRA KUMAR, PRINCIPAL SECY,. G.A.DEPT. //
113 CONTC/0005274/2022 PRADIPTA KUMAR BHOL GOPAL SINHA  / /

VS VS ()

G.MATHI VATHANAN, I.A.S. //
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114 CONTC/0005275/2022 RABI DAS ADV  / /

VS VS ()

G.MATHI VATHANAN, I.A.S. //
115 CONTC/0005276/2022 TRILOCHAN SAHU GOPAL SINHA  / /

VS VS ()

G.MATHI VATHANAN, I.A.S. //
116 CONTC/0005277/2022 PRAFULLA KUMAR MOHARANA ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
117 CONTC/0005278/2022 SUSIL KUMAR MOHANTY ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S //
118 CONTC/0005279/2022 BISWANATH GOUDA SIBA PRASAD PATI  / /

VS VS ()

ANU GARG, PRINCIPAL SECY.,   W.R DEPT. //
119 CONTC/0005280/2022 DR.RAM GOPAL AGRAWALLA SIBA PRASAD PATI  / /

VS VS ()

RAJ KUMAR SHARMA,ADDL.CHIEF SECY.,CUMSECY.,H AND FW DEPT. //
120 CONTC/0005281/2022 DANDAPANI DAS ADV  / /

VS VS ()

RUMANA JAFFREY, TAHASILDAR, JATANI //
121 CONTC/0005282/2022 SIDDIQUE MOHAMMED ADV  / /

VS VS ()

PRADEEP KUMAR SAHOO, TAHASILDAR, BBSR, KHURDA //
122 CONTC/0005283/2022 ABANI KUMAR SAHOO ADV  / /

VS VS ()

DR.MONA SHARMA, I.A.S. //
123 CONTC/0005284/2022 LILARANI SWAIN ADV  / /

VS VS ()

RAJ KUMAR SHARMA, I.A.S. //
124 CONTC/0005285/2022 ARABINDA SARAN MOHANTY SAMEER KUMAR DAS  / /

VS VS ()

SANJEEV CHOPRA, SECY., HOME DEPT. //
125 CONTC/0005286/2022 CHOUDHURY SATYABRATA MOHANTY ADV  / /

Page 11/55



ORISSA HIGH COURT

FILING REPORT AS ON :16/08/2022

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

VS VS ()

ANU GARG, I.A.S. //
126 CONTC/0005287/2022 TARAK CHANDRA SAMAL ADV  / /

VS VS ()

AJAYA KUMAR PRADHAN, EXCUTIVE ENGINEER,LIFT IRRIGATION DIVISION, KENDRAPARA //
127 CONTC/0005288/2022 SMRUTI REKHA JENA SWARUP RANJAN SINGH SAMANT  / /

VS VS ()

BISHNUPADA SETHI, I.A.S. //
128 CONTC/0005289/2022 NIRUPAMA PRAHARAJ ADV  / /

VS VS ()

ASWASTI S. SECY.,S AND ME DEPT. //
129 CONTC/0005290/2022 SAROJINI CHAYANI ADV  / /

VS VS ()

ASWASTI S. SECY.,S AND ME DEPT. //
130 CONTC/0005291/2022 BISHNU PRIYA HOTA ADV  / /

VS VS ()

ASWASTI S.SECY.,S AND ME DEPT. //
131 CONTC/0005292/2022 DURGA CHARAN SARANGI ADV  / /

VS VS ()

BISWANATH TARAI, D.E.O, KHURDA //
132 CONTC/0005293/2022 BIMBADHAR BARIK ADV  / /

VS VS ()

SATYABRATA SAHU, SECY., R AND D.M //
133 CONTC/0005294/2022 SUJATA MAHAPATRA A.MOHANTY  / /

VS VS ()

RAMA CHANDRA MAHAK,D.E.O,KORAPUT //
134 CONTC/0005295/2022 BISHNU PRASAD DASH SOBHANA SAHOO  / /

VS VS ()

RANJANA CHOPRA, I.A.S. //
135 CONTC/0005296/2022 DHIREN KUMAR BARIK SUSANTA KUMAR DASH  / /

VS VS ()

SUNUIL BANSAL, D.G.P, AND I.G, POLICE ODISHA STATE HEAD QUARTERS,CTC //
136 CONTC/0005297/2022 SOMANATH MISHRA ADV  / /

VS VS ()

Page 12/55



ORISSA HIGH COURT

FILING REPORT AS ON :16/08/2022

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

DR.VISHAVA RANJAN PATI, C.D.M AND P.H.O,SUBARNAPUR //
137 CONTC/0005298/2022 AKSHAYA KUMAR SWAIN ADV  / /

VS VS ()

ASWATHY S., I.A.S. //
138 CONTC/0005299/2022 PRASANNA KUMAR ROUL ADV  / /

VS VS ()

R.RAGHU PRASAD, I.F.S, F AND ARD DEPT. //
139 CONTC/0005300/2022 JYOTIRMAYEE SAHU SUMITRA MOHANTY  / /

VS VS ()

PRADEEP KUMAR SAHOO, TAHASILDAR,BBSR, KHURDA //
140 CONTC/0005301/2022 SIMITA SAHU SUMITRA MOHANTY  / /

VS VS ()

PRADEEP KUMAR SAHOO, TAHASILDAR,BBSR, KHURDA //
141 CONTC/0005302/2022 SARAT CHANDRA DAS SUMITRA MOHANTY  / /

VS VS ()

PRADEEP KUMAR SAHOO, TAHASILDAR, BBSR,KHURDA //
142 CONTC/0005303/2022 BABULU DASH ADV  / /

VS VS ()

HEMANTA SHARMA, I.A.S. //
143 CONTC/0005304/2022 BIPIN BIHARI DAS ADV  / /

VS VS ()

SAJEEV CHOPRA, I.A.S. //
144 CONTC/0005305/2022 RAJ KISHORE DAS ADV  / /

VS VS ()

RANJANA CHOPRA, I.A.S. //
145 CONTC/0005306/2022 RAJ KISHORE DAS ADV  / /

VS VS ()

RANJANA CHOPRA, I.A.S. //
146 CONTC/0005307/2022 KALAKAR MALIK ADV  / /

VS VS ()

TAPAN KUMAR SENAPATI, O.R.S, TAHASILDAR //
147 CRLA/0000654/2022 PRAKASH KUMAR SAHOO ANIMA KUMARI DEI BALIKUDA /303 /2022

VS VS ()

STATE OF ODISHA //
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148 CRLA/0000655/2022 A. VENUGOPAL SWAMI TUKUNA KUMAR MISHRA RAYAGADA TOWN /186 /2019

VS VS A.D.J.,RAYGADA(Rayagada *)

STATE OF ODISHA JJC/0000020/2019
149 CRLA/0000656/2022 KAMALAKANTA @ KAMAL LOCHAN MOHANTA ARIJEET MISHRA JASHIPUR /126 /2022

VS VS ()

STATE OF ODISHA //
150 CRLA/0000657/2022 SUJIT NAYAK @ SUJIT KUMAR NAYAK RAMAKANTA PRADHAN KANAS /74 /2012

VS VS ()

STATE OF ODISHA //
151 CRLA/0000658/2022 GOBARDHAN MATHAPADIA ARIJEET MISHRA BOIPARIGUDA /73 /2014

VS VS ()

STATE OF ODISHA //
152 CRLA/0000659/2022 GANGADHAR PANGI ARIJEET MISHRA BOIPARIGUDA /73 /2014

VS VS ()

STATE OF ODISHA //
153 CRLA/0000660/2022 LACHHI PALAKA ANIRUDHA DAS K.SINGHPUR /61 /2014

VS VS ()

STATE OF ODISHA //
154 CRLA/0000661/2022 SIBRAJ ROUT @ ANAND TRILOCHAN NANDA PUINTALA /126 /2017

VS VS ()

STATE OF ODISHA //
155 CRLA/0000662/2022 MOHAN ATTAKA ANIRUDHA DAS K.SINGHPUR /61 /2014

VS VS ()

STATE OF ODISHA //
156 CRLA/0000663/2022 SANJAY MOHAPATRA @ SANJAY KUMAR MOHAPATRAPARTHA SARATHI NAYAK BALASORE SADAR /310 /2013

VS VS ()

STATE OF ODISHA //
157 CRLA/0000664/2022 ARUN BEHERA BIJAYA KUMAR BEHERA 1 POLASARA PS /210 /2017

VS VS ()

STATE OF ODISHA //
158 CRLA/0000665/2022 NARAYAN MALLICK MANAS KUMAR CHAND VIGILANCE PS (BERHAMPUR) /28 /2019

VS VS ()

STATE OF ODISHA(VIG.) //
159 CRLA/0000666/2022 LENIN KUMAR BALIARSINGH SANJEEV KUMAR MISHRA KANAS /74 /2012
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VS VS ()

STATE OF ODISHA //
160 CRLA/0000667/2022 SOMANATH @ KSHITISH DAS SATYA RANJAN MULIA SALIPUR /159 /2006

VS VS ()

STATE OF ODISHA //
161 CRLA/0000668/2022 BIJU @ PRADIPTA KUMAR PATRA DEBASNAN DAS GOBINDAPUR /82 /2022

VS VS ()

STATE OF ODISHA //
162 CRLA/0000669/2022 SUBRAT NAYAK @ SUBRAT KUMAR NAYAK RAMAKANTA PRADHAN KANAS /74 /2012

VS VS ()

STATE OF ODISHA //
163 CRLA/0000670/2022 PRAMOD KUMAR SWAIN @ PRAMOD SWAIN RAMAKANTA PRADHAN KANAS /74 /2012

VS VS ()

STATE OF ODISHA //
164 CRLA/0000671/2022 SAPAN DALEI JYOTIRMAYA SAHOO KHALLIKOTE /266 /2020

VS VS ()

STATE OF ODISHA //
165 CRLA/0000672/2022 RAJENDRA HARIJAN @ RAJENDRA @ RAJU HARIJANSURYAKANTA DWIBEDI NABARANGAPUR TOWN /210 /2014

VS VS ()

STATE OF ODISHA //
166 CRLMA/0000218/2022 NILADRI SABAR SWAYAMJIT ROUT VIGILANCE PS (BERHAMPUR) /40 /2017

VS VS ()

STATE OF ODISHA //
167 CRLMA/0000219/2022 BISWAJIT MOHANTY@MUNA ADV. KARANJIA /125 /2013

VS VS ()

STATE OF ODISHA //
168 CRLMA/0000220/2022 SK.NASIMUDDIN@PAPU ADV. TOMANDO /1 /2021

VS VS ()

STATE OF ODISHA //
169 CRLMA/0000221/2022 KASHINATHA PRADHAN@KASINATH PRADHAN ADV. GANIA /35 /2010

VS VS ()

STATE OF ODISHA //
170 CRLMC/0002213/2022 RANJAN KUMAR BEHERA K.C.RAJGURU MOHAPATRA  / /0

VS VS ()
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STATE OF ODISHA //
171 CRLMC/0002214/2022 SWADHIN BEHERA RAJIB LOCHAN PATTNAIK KHAJURIPADA /5 /2017

VS VS ()

STATE OF ODISHA //
172 CRLMC/0002215/2022 PRADEEP MIRDHA DEBABRATA RATH SAMBALPUR VIGILANCE /22 /2020

VS VS ()

STATE OF ODISHA(VIG.) //
173 CRLMC/0002216/2022 M.LATA RAMESH CHANDRA BEHERA PHULBANI TOWN /63 /2013

VS VS ()

STATE OF ODISHA //
174 CRLMC/0002217/2022 SATYABHAMA SWAIN@BILASINI SWAIN PRASANTA KUMAR SAHOO  / /0

VS VS ()

SUSMITA MOHAPATRA //
175 CRLMC/0002218/2022 PRAMOD KUMAR MOHANTY RANJITA DHAL  / /0

VS VS ()

STATE OF ODISHA //
176 CRLMC/0002219/2022 AKRURA PRADHAN RANJITA DHAL  / /0

VS VS ()

STATE OF ODISHA //
177 CRLMC/0002220/2022 SINGA BASANTI@LINGARAJ BASANTI RANJITA DHAL  / /0

VS VS ()

STATE OF ODISHA //
178 CRLMC/0002221/2022 PRASANTA KUMAR MOHANTY RANJITA DHAL  / /0

VS VS ()

STATE OF ODISHA //
179 CRLMC/0002222/2022 SANKARI@SABITARANI RAY SUBHASREE MOHANTY JALESWAR /122 /1995

VS VS ()

STATE OF ODISHA //
180 CRLMC/0002223/2022 MAKARADWAJ PANDA@MAKARADHAJA PANDA UMAKANTA BARIK CHANDAHANDI /23 /2007

VS VS ()

STATE OF ODISHA //
181 CRLMC/0002224/2022 SAROJ KUMAR BIHARI@SAROJ BIHARI SANJIB KUMAR BHANJADEO MARKAT NAGAR /260 /2021

VS VS ()

STATE OF ODISHA //
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182 CRLMC/0002225/2022 RAHIM KHAN SUBHANKAR ROUT BHOGRAI /17 /2021

VS VS ()

STATE OF ODISHA //
183 CRLMC/0002226/2022 RANJAN KUMAR ROUTRAY KISHORE KUMAR JENA PARADEEP /207 /2020

VS VS ()

STATE OF ODISHA //
184 CRLMC/0002227/2022 PRASANNA KUMAR SAHOO SATYA RANJAN MULIA MANGALA BAG /10 /2022

VS VS ()

STATE OF ODISHA //
185 CRLMC/0002228/2022 KARTIK JENA MANAS CHAND BANAPUR P.S. /112 /2022

VS VS ()

STATE OF ODISHA //
186 CRLMC/0002229/2022 SUNITI@SUNITA PATNAIK MANAS CHAND  / /0

VS VS ()

SAJJAN KUMAR AGRAWAL //
187 CRLMC/0002230/2022 RANJEET@RANJIT PRADHAN@TITI SAMARENDRA MOHANTY KHANDAGIRI P.S. /151 /2012

VS VS ()

STATE OF ODISHA //
188 CRLMC/0002231/2022 SUBBRAYAN DEVANAND DINESH KUMAR PATRA DHANUPALI /80 /2019

VS VS ()

STATE OF ODISHA //
189 CRLMC/0002232/2022 CH.RAMA CHANDRA PATRA DINESH KUMAR PATRA VIGILANCE PS (BERHAMPUR) /3 /2021

VS VS ()

STATE OF ODISHA(VIG.) //
190 CRLMC/0002233/2022 SURESH CHANDRA SAHOO DEVASHIS PANDA AIR FIELD P.S. /294 /2021

VS VS ()

STATE OF ODISHA //
191 CRLMC/0002234/2022 MAKARADWAJ PANDA@MAKARA PANDA UMAKANTA BARIK CHANDAHANDI /146 /2014

VS VS ()

STATE OF ODISHA //
192 CRLMC/0002235/2022 PANCHU@PANCHANANA MALLIK SURYAKANTA DWIBEDI FATEGADA /29 /2012

VS VS ()

STATE OF ODISHA //
193 CRLMP/0001690/2022 BHABANI MOHAPATRA BIBHUTI BHUSAN CHOUDHURY  / /0
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VS VS ()

STATE OF ODISHA //
194 CRLMP/0001691/2022 SABITA SETHY SAMARENDRA MOHANTY  / /0

VS VS ()

STATE OF ODISHA //
195 CRLMP/0001692/2022 BIMAL CHANDRA SWAIN PANCHANAN PANIGRAHI  / /0

VS VS ()

STATE OF ODISHA //
196 CRLMP/0001693/2022 MANOJ MAHAPATRA PRASANNA KUMAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //
197 CRLMP/0001694/2022 RINA BHOI RANJITA DHAL  / /0

VS VS ()

STATE OF ODISHA //
198 CRLMP/0001695/2022 RAHUL CHANDRA SAHOO NEPOLEON SAHANI  / /0

VS VS ()

STATE OF ODISHA //
199 CRLMP/0001696/2022 MINATI TIADI RAMAKANTA PANDA  / /0

VS VS ()

STATE OF ODISHA //
200 CRLMP/0001697/2022 SHOBHANA MOHANTY BHABANI SANKAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //
201 CRLMP/0001698/2022 BISAKHA SA GYANENDRA CHANDRA SWAIN  / /0

VS VS ()

STATE OF ODISHA //
202 CRLMP/0001699/2022 SANTOSH KUMAR RAULO BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //
203 CRLMP/0001700/2022 DIBYA LOCHAN SAHU BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //
204 CRLMP/0001701/2022 RUDRA PRASAD TRIPATHY MANAS RANJAN SATAPATHY  / /0

VS VS ()
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STATE OF ODISHA //
205 CRLMP/0001702/2022 CHAKRADHAR BISWAL BRAJA MOHAN SARANGI  / /0

VS VS ()

STATE OF ODISHA //
206 CRLMP/0001703/2022 JAYANTI NAYAK BHARAT BHUSAN ROUTRAY  / /0

VS VS ()

STATE OF ODISHA //
207 CRLMP/0001704/2022 GOPAL KRUSHNA SATPATHY AJAYA KUMAR PRADHAN  / /0

VS VS ()

STATE OF ODISHA //
208 CRLMP/0001705/2022 TROLOCHAN NAYAK SURYAKANTA DASMOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //
209 CRLMP/0001706/2022 JHUNU MALLICK SURYAKANTA DASMOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //
210 CRLMP/0001707/2022 MINATI BEHERA SURYAKANTA DASMOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //
211 CRLREV/0000381/2022 V. VINAY PRADEEP KUMAR DAS GOSANINUAGAM /87 /2020

VS VS ()

SRINU PATRO //
212 CRLREV/0000382/2022 SESHADEV SAHU ASHOK KUMAR DAS  / /0

VS VS ()

K. PRAMILA @ S. PRAMILA //
213 CRLREV/0000383/2022 TOFAN NAYAK AMULYA RATNA PANDA KAPTIPADA /95 /2021

VS VS ()

STATE OF ODISHA //
214 CRLREV/0000384/2022 ABHISEK BISWAS SUBHA NARAYAN DAS  / /0

VS VS ()

STATE OF ODISHA //
215 CRLREV/0000385/2022 CHITARANJAN SAHOO JUGALA KISHORE PANDA  / /0

VS VS ()

STATE OF ODISHA //
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216 CRLREV/0000386/2022 SEBIKA PARHI DEVASHIS PANDA SAHADEV KHUNTA /77 /2016

VS VS ()

STATE OF ODISHA //
217 CRLREV/0000387/2022 PRAKASH CHANDRA SAHU DIPTI RANJAN BHOKTA  / /0

VS VS ()

STATE OF ODISHA //
218 CRP/0000017/2022 KARUNAKAR SETH DEBABRATA RATH  / /

VS VS ()

LAXMAN ROHIDAS //
219 FAO/0000326/2022 UDAYA MAHANTI SATYABAN SAHOO  / /

VS VS ()

UNION OF INDIA //
220 FAO/0000327/2022 MANAGER,M/S.NATIONAL INSURANCE COMPANY LTD.PRASANTA KUMAR MAHALI  / /

VS VS ()

SABITA BEHERA //
221 FAO/0000328/2022 NEETU JAIN DEEPALI MAHAPATRA  / /

VS VS ()

UNION OF INDIA //
222 FAO/0000329/2022 UMAKANTA BISWAL DEEPALI MAHAPATRA  / /

VS VS ()

UNION OF INDIA //
223 FAO/0000330/2022 MEENA THAPA DHANANJAYA MUND  / /

VS VS ()

UNION OF INDIA //
224 FAO/0000331/2022 THE MANAGER (T.P.CELL), M/S. NEW INDIA ASSURANCE CO. LTD.ADAM ALI KHAN  / /

VS VS ()

DEBABRATA PANDA //
225 FAO/0000332/2022 DIVL. MANAGER, ORIENTAL INSURANCE CO. LTD. ADAM ALI KHAN  / /

VS VS ()

JAYARAM MALLICK //
226 FAO/0000333/2022 LEGAL MANAGER (T.P.CELL), M/S. NEW INDIA ASSURANCE CO. LTD.ADAM ALI KHAN  / /

VS VS ()

SUSANTA KUMAR MALLICK //
227 FAO/0000334/2022 SABITA SAHOO SUDHANSHU SEKHAR PRATAP  / /
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VS VS ()

STATE OF ODISHA //
228 LAA/0000037/2022 KULAMANI MEHER BIJAYA KUMAR BEHERA 1  / /

VS VS ()

THE SPL. L.A.O., LOWER INDRA IRRIGATION PROJECT, KHARIAR //
229 MACA/0000403/2022 PRAMILA SAHOO B.N.SAMANTARAY  / /

VS VS ()

SUNITA BAL //
230 MACA/0000404/2022 JAMINI PRADHAN PRADEEP KUMAR MISHRA  / /

VS VS ()

BHOLANATH SAHU //
231 MACA/0000405/2022 THE D.M (LEGAL) M/S.ORIENTAL  INSURANCE CO.L.T.D.PRASANTA KUMAR MAHALI  / /

VS VS ()

PADMAJA KAR //
232 MACA/0000406/2022 SUKANTI PRADHAN PRADEEP KUMAR MISHRA  / /

VS VS ()

BHOLANHATH SAHU //
233 MACA/0000407/2022 SANKUNTALA BADA PRADEEP KUMAR MISHRA  / /

VS VS ()

BHOLANATH SAHU //
234 MACA/0000408/2022 PRANATI GIRI DURGA CHARAN DEY  / /

VS VS ()

PRAVASH SAHU //
235 MACA/0000409/2022 KISHORE CHANDRA SUNDARAY DURGA CHARAN DEY  / /

VS VS ()

ASHOK LEYLAND LTD. //
236 MACA/0000410/2022 RITA CHHOTRAY (SUNDARAY) DURGA CHARAN DEY  / /

VS VS ()

ASHOK LEYLAND LTD. //
237 MACA/0000411/2022 ASHOK KUMAR CHHOTRAY DURGA CHARAN DEY  / /

VS VS ()

ASHOK LEYLAND LTD. //
238 MACA/0000412/2022 RINA RANI MALLICK DURGA CHARAN DEY  / /

VS VS ()
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SUSIM KANTI MOHANTY //
239 MACA/0000413/2022 RINA RANI MALLICK DURGA CHARAN DEY  / /

VS VS ()

SUSIM KANTI MOHANTY //
240 MACA/0000414/2022 TRILOCHAN MALLICK DURGA CHARAN DEY  / /

VS VS ()

SUSIM KANTI MOHANTY //
241 MATA/0000162/2022 AMRESH PATTNAIK BIKRAM CHARAN GHADEI  / /

VS VS ()

CHITRA RATH //
242 MATA/0000163/2022 PUSPANJALI SAMAL DEBENDRA KUMAR SAHOO  1  / /

VS VS ()

RABINDRA PATTNAIK //
243 RPFAM/0000176/2022 SUSMITA PRASAD ALOK KUMAR MOHAPATRA  / /

VS VS ()

SRINIVAS PRASAD //
244 RPFAM/0000177/2022 AKHILA KUMAR DAS AMITAV TRIPATHY  / /

VS VS ()

RINA NAYAK @ DAS //
245 RPFAM/0000178/2022 CHITA RANJAN PRUSTY SOUMYA MISHRA  / /

VS VS ()

PRIYATAMA PRUSTY @ PATRA //
246 RSA/0000192/2022 CHAMPABATI KHATUA MAHESWAR MOHANTY  / /

VS VS ()

MURALIDHAR KHATUA //
247 RSA/0000193/2022 LAXMI MANDAL BIJAYA KUMAR BEHERA 1  / /

VS VS ()

DAINI NARSIMULU PATRA //
248 RSA/0000194/2022 GURUBARI JENA PRASANTA KUMAR SATAPATHY  / /

VS VS ()

KANHU CHARAN JENA //
249 RSA/0000195/2022 GURUBARI JENA PRASANTA KUMAR SATAPATHY  / /

VS VS ()

KANHU CHARAN JENA //
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250 RVWPET/0000189/2022 BINAMRA PARIDA SUSHANTA KUMAR MISHRA  / /

VS VS ()

ODISHA MINING CORPN. LTD. //
251 RVWPET/0000190/2022 JYOTSNA RANI DASH ADV.  / /

VS VS ()

RAJESH KUMAR VERMA, IAS //
252 RVWPET/0000191/2022 ARNAPURNA BAG GOKULANANDA SAHU  / /

VS VS ()

STATE OF ODISHA //
253 TRP(C)/0000306/2022 CHINMAYEE PRADHAN SURYAKANTA DWIBEDI  / /

VS VS CIVIL JUDGE (SD),BHANJANAGAR(Ganjam)

ANSUMAN SATAPATHY Mat/0000021/2022
254 TRP(C)/0000307/2022 MADHUPRIYA SASMAL@SAHOO MALAYA KUMAR MISHRA  / /

VS VS ()

SIBARAM SAHOO //
255 TRP(C)/0000308/2022 MONALISHA MANNA @ BISWAL MANAS CHAND  / /

VS VS ()

KRISHNA CHANDRA BISWAL //
256 TRP(C)/0000309/2022 NILIMA @ NILLIMA PANDA ANUPAM DASH  / /

VS VS ()

MANOJ KUMAR ACHARYA //
257 TRP(C)/0000310/2022 MANASIMANJARI DHIR @ DAS MANOJ KUMAR PANDA  / /

VS VS ()

BISWAJIT DAS //
258 WA/0001096/2022 STATE OF ODISHA SANDEEP PARIDA, SR.S.C.(S. AND M.E.)  / /

VS VS ()

GHANASHYAM SAHOO //
259 WA/0001097/2022 STATE OF ODISHA SANDEEP PARIDA, SR.S.C.(S. AND M.E.)  / /

VS VS ()

DHIRENDRA KUMAR PANDA //
260 WA/0001098/2022 SANANDA SARAF JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //
261 WA/0001099/2022 STATE OF ODISHA SASWAT DAS, A.G.A  / /
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VS VS ()

ABHAYA KUMAR PARIDA //
262 WA/0001100/2022 PRAFULLA KUMAR KHATUA MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //
263 WA/0001101/2022 ARATI PATEL SUDEEP KUMAR SARANGI  / /

VS VS ()

GOVERNMENT OF ODISHA //
264 WA/0001102/2022 STATE OF ODISHA SASWAT DAS, A.G.A  / /

VS VS ()

ALEKH KUMAR BARIK //
265 WA/0001103/2022 STATE OF ODISHA SASWAT DAS, A.G.A  / /

VS VS ()

ASHOK KUMAR BAYARI //
266 WA/0001104/2022 STATE OF ODISHA SASWAT DAS, A.G.A  / /

VS VS ()

PRAFULLA KUMAR KHATUA //
267 WA/0001105/2022 STATE OF ODISHA SASWAT DAS, A.G.A  / /

VS VS ()

GANGADHAR SETHI //
268 WA/0001106/2022 SASMITA RAY @ SASMITA ROY RAMDAS ACHARY  / /

VS VS ()

STATE OF ODISHA //
269 WA/0001107/2022 STATE OF ODISHA AJAYA KUMAR NANDA, A.G.A  / /

VS VS ()

PRATAP KESHARI MALLA //
270 WP(C)/0020728/2022 RANJIT KUMAR PATNAIK JAJATI KESHARI KHUNTIA  / /

VS VS ()

STATE OF ODISHA //
271 WP(C)/0020729/2022 MAHESWAR KHATOI AGASTI KANUNGO  / /

VS VS ()

STATE OF ORISSA //
272 WP(C)/0020730/2022 SIBA CHARAN MAHANTA AGASTI KANUNGO  / /

VS VS ()
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STATE OF ORISSA //
273 WP(C)/0020731/2022 SATYANARAYAN RATH JAJATI KESHARI KHUNTIA  / /

VS VS ()

STATE OF ODISHA //
274 WP(C)/0020732/2022 GADADHAR MAHANANDA AGASTI KANUNGO  / /

VS VS ()

STATE OF ORISSA //
275 WP(C)/0020733/2022 SUKADEV SAYAN AGASTI KANUNGO  / /

VS VS ()

STATE OF ORISSA //
276 WP(C)/0020734/2022 KAILASH CHANDRA NAYAK JAJATI KESHARI KHUNTIA  / /

VS VS ()

STATE OF ODISHA //
277 WP(C)/0020735/2022 D.NARAYAN RAO JAJATI KESHARI KHUNTIA  / /

VS VS ()

STATE OF ODISHA //
278 WP(C)/0020736/2022 SHIBA PRASAD BEHERA JAJATI KESHARI KHUNTIA  / /

VS VS ()

STATE OF ODISHA //
279 WP(C)/0020737/2022 K.SARASWATI RAMA KRISHNA BISOI  / /

VS VS ()

STATE OF ODISHA //
280 WP(C)/0020738/2022 PRATAP CHANDRA DANDASENA RAMA KRISHNA BISOI  / /

VS VS ()

STATE OF ODISHA //
281 WP(C)/0020739/2022 MAKAR SENAPATI JAJATI KESHARI KHUNTIA  / /

VS VS ()

STATE OF ODISHA //
282 WP(C)/0020740/2022 SARIA MUDULI ALOK KUMAR MAHAPATRA  / /

VS VS ()

STATE OF ORISSA //
283 WP(C)/0020741/2022 JAGANNATHA KHATOI PURNA CHANDRA MOHARANA  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0020742/2022 PRATAP CHANDRA PATRA MANAS PATI  / /

VS VS ()

STATE OF ORISSA //
285 WP(C)/0020743/2022 MAHESH PRASAD MISHRA PAMI RATH  / /

VS VS ()

STATE OF ODISHA //
286 WP(C)/0020744/2022 TANDABA GOMANGO MANAS PATI  / /

VS VS ()

STATE OF ORISSA //
287 WP(C)/0020745/2022 AVAYA KUMAR MAHAKUD PRADEEP KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
288 WP(C)/0020746/2022 LAKSHYAJIT BARAL MANAS PATI  / /

VS VS ()

CHAIRMAN, CENTRAL OFFICE MARKETING DEPT., MUMBAI //
289 WP(C)/0020747/2022 SUNITA MALLIK ARUN KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //
290 WP(C)/0020748/2022 BRUSAVA KUMAR PRADHAN MANAS PATI  / /

VS VS ()

STATE OF ORISSA //
291 WP(C)/0020749/2022 TUNI DASH DHIRENDRA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
292 WP(C)/0020750/2022 MANOJ KUMAR BEHERA BIDYADHAR MANASINGH  / /

VS VS ()

THE STATE OF ODISHA //
293 WP(C)/0020751/2022 DILLIP KUMAR NAYAK BHAGABAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //
294 WP(C)/0020752/2022 RABINDRA KUMAR PANDA ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
295 WP(C)/0020753/2022 HARE KRUSHNA MANDAL ARABINDA TRIPATHY  / /
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VS VS ()

AO CUM CM, UCO BANK, BALASORE //
296 WP(C)/0020754/2022 JHARANA BEHERA PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //
297 WP(C)/0020755/2022 SRIBATSA PARIDA KAMALA KANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //
298 WP(C)/0020756/2022 RABINDRA KUMAR DALAI KAMALA KANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //
299 WP(C)/0020757/2022 BHOLESWAR MAHAPATRA TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //
300 WP(C)/0020758/2022 ARJUN BEHERA KAMALA KANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //
301 WP(C)/0020759/2022 RUDRA MADHAB SABAR TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //
302 WP(C)/0020760/2022 PARSURAM PATEL TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //
303 WP(C)/0020761/2022 UPASU PATEL TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //
304 WP(C)/0020762/2022 BISWAJEET BEHERA @ MOHAPATRA SOUBHAGYA KUMAR DASH  / /

VS VS ()

THE SECY., BSE, ODISHA //
305 WP(C)/0020763/2022 DHIRENDRANATH BEHERA SANGRAM KUMAR SINGH  / /

VS VS ()

UNION OF INDIA //
306 WP(C)/0020764/2022 MANINI BARIK SANGRAM KUMAR SINGH  / /

VS VS ()
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UNION OF INDIA //
307 WP(C)/0020765/2022 MANOJ KUMAR MEHER GOPAL KRUSHNA MOHANTY  / /

VS VS ()

STATE OF ORISSA //
308 WP(C)/0020766/2022 KAILASH CHANDRA SWAIN DEBASIS SAHOO  / /

VS VS ()

STATE OF ODISHA //
309 WP(C)/0020767/2022 SUSHANTI PATRA SANGRAM KUMAR SINGH  / /

VS VS ()

UNION OF INDIA //
310 WP(C)/0020768/2022 RANJIT KUMAR LENKA PRADEEP KUMAR DAS  / /

VS VS ()

STATE OF ORISSA //
311 WP(C)/0020769/2022 SANDHYARANI PANI SANGRAM KUMAR SINGH  / /

VS VS ()

UNION OF INDIA //
312 WP(C)/0020770/2022 KAMAL BASINI MOHANTY HEMANT KUMAR MUND  / /

VS VS ()

STATE OF ODISHA //
313 WP(C)/0020771/2022 GOPINATH DALEI @ DALAI GOPAL KRUSHNA MOHANTY  / /

VS VS ()

STATE OF ORISSA //
314 WP(C)/0020772/2022 RABINDRA KUMAR BISWAL SANGRAM KUMAR SINGH  / /

VS VS ()

UNION OF INDIA //
315 WP(C)/0020773/2022 ABANTI NAIK SANGRAM KUMAR SINGH  / /

VS VS ()

UNION OF INDIA //
316 WP(C)/0020774/2022 AKSHAYA KUMAR SAHOO ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
317 WP(C)/0020775/2022 SNEHASISH PANDA DEEPAK KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0020776/2022 NIRANJAN NAYAK DEVI PRASAD DASH  / /

VS VS ()

STATE OF ODISHA //
319 WP(C)/0020777/2022 ANIRUDHA ROUT ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
320 WP(C)/0020778/2022 BHRAMARABARA PATRA HEMANTA KUMAR MUND  / /

VS VS ()

STATE OF ODISHA //
321 WP(C)/0020779/2022 RANJAN KUMAR DEHURY ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
322 WP(C)/0020780/2022 AYOJINA NAYAK SRIDHAR RATH  / /

VS VS ()

UTKAL UNIVERSITY, BBSR //
323 WP(C)/0020781/2022 BIRABAR NAYAK ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
324 WP(C)/0020782/2022 GANESHRAM PATEL SURYA NARAYAN SATPATHY  / /

VS VS ()

STATE OF ODISHA //
325 WP(C)/0020783/2022 SURYA KANTA SWAIN LAXMI PRASAD DWIVEDY  / /

VS VS ()

STATE OF ODISHA //
326 WP(C)/0020784/2022 SUDARSAN BEHERA ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
327 WP(C)/0020785/2022 SUBHASHREE DALAI SWAPNA KUMAR OJHA  / /

VS VS ()

UNION OF INDIA //
328 WP(C)/0020786/2022 ARUN KUMAR DAS SUJATA JENA  / /

VS VS ()

UCO BANK, BALASORE //
329 WP(C)/0020787/2022 PRAFULLA KUMAR CHOUDHURY NIRA SUNDAR PANDA  / /
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VS VS ()

THE STATE OF ODISHA //
330 WP(C)/0020788/2022 SUCHISMITA PATTANAIK LINGARAJ MOHANTY  / /

VS VS ()

THE AO, UCO BANK, BBSR //
331 WP(C)/0020789/2022 SACHIDANANDA PRADHAN SWAPNA KUMAR OJHA  / /

VS VS ()

STATE OF ODISHA //
332 WP(C)/0020790/2022 JAGESWAR PRADHAN SUKANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
333 WP(C)/0020791/2022 BISHNU CHARAN MISHRA SWAPNA KUMAR OJHA  / /

VS VS ()

STATE OF ODISHA //
334 WP(C)/0020792/2022 MEENAKSHI SAHOO AVIJIT MISHRA  / /

VS VS ()

STATE OF ODISHA //
335 WP(C)/0020793/2022 SARANJEET KAUR SUSHANTA KUMAR JOSHI  / /

VS VS ()

STATE OF ODISHA //
336 WP(C)/0020794/2022 UTTAM SAHOO LAXMI PRASAD DWIVEDY  / /

VS VS ()

STATE OF ODISHA //
337 WP(C)/0020795/2022 JAGANNATH SINGH GYANESWAR SATPATHY  / /

VS VS ()

STATE OF ODISHA //
338 WP(C)/0020796/2022 SHIBLAL BISWAS RAJENDRA NARAYAN ROUT  / /

VS VS ()

STATE OF ODISHA //
339 WP(C)/0020797/2022 LALIT CHHATRAPAL SURYAKANTA DASH  / /

VS VS ()

STATE OF ODISHA //
340 WP(C)/0020798/2022 PITAMBAR MAJHI PRAKASH K. MISHRA  / /

VS VS ()
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STATE OF ODISHA //
341 WP(C)/0020799/2022 BISWANATH DAS DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
342 WP(C)/0020800/2022 M/S. SAI CONSTRUCTION, CUTTACK SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //
343 WP(C)/0020801/2022 RAMAKANTA NAYAK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
344 WP(C)/0020802/2022 MANOJ KUMAR TRIPATHY ASHOK PATTANAIK  / /

VS VS ()

STATE OF ODISHA //
345 WP(C)/0020803/2022 BHABATOSH MISHRA TUNA SAHU  / /

VS VS ()

ICICI BANK LTD., BBSR //
346 WP(C)/0020804/2022 JAYANTA KUMAR MOHAPATRA ASHOK PATTANAIK  / /

VS VS ()

STATE OF ODISHA //
347 WP(C)/0020805/2022 BHABATOSH MISHRA TUNA SAHU  / /

VS VS ()

ICICI BANK LTD., BBSR //
348 WP(C)/0020806/2022 M/S.RADHASWAMI RICE UDYOG, BHADRAK SIDHARTHA SWAIN  / /

VS VS ()

AO (CHIEF MANAGER), UCO BANK, BALASORE //
349 WP(C)/0020807/2022 MANORANJAN ROUT RAJENDRA KUMAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //
350 WP(C)/0020808/2022 SUBAS CHANDRA BADASETH AJIT KUMAR MOHANTY  / /

VS VS ()

STATE OF ORISSA //
351 WP(C)/0020809/2022 PRITISH KUMAR LENKA CHITTA RANJAN LENKA  / /

VS VS ()

UNION OF INDIA //
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352 WP(C)/0020810/2022 CHATURBHUJA PANDA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
353 WP(C)/0020811/2022 SATYABRATA MOHANTY SURESH KUMAR JENA  / /

VS VS ()

R.T.O.,CHANDIKHOLE //
354 WP(C)/0020812/2022 JAGNYA NARAYAN PANIGRAHY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
355 WP(C)/0020813/2022 SATYABRATA MOHANTY SURESH KUMAR JENA  / /

VS VS ()

R.T.O.,CHANDIKHOLE //
356 WP(C)/0020814/2022 BIJITA KUMAR PANDA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
357 WP(C)/0020815/2022 SATYABRATA MOHANTY SURESH KUMAR JENA  / /

VS VS ()

R.T.O.,BBSR I //
358 WP(C)/0020816/2022 RAMA CHANDRA SWAIN DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
359 WP(C)/0020817/2022 BISWAJIT ROUT DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
360 WP(C)/0020818/2022 SATYABRATA MOHANTY SURESH KUMAR JENA  / /

VS VS ()

R.T.O.,CHANDIKHOLE //
361 WP(C)/0020819/2022 FAKIR MOHAN SAMANTRAY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
362 WP(C)/0020820/2022 CHIDANANDA JENA SUBIR PALIT  / /

VS VS ()

STATE OF ODISHA //
363 WP(C)/0020821/2022 HRUSHIKESH PARIDA DILLIP KUMAR MOHAPATRA  / /
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VS VS ()

STATE OF ORISSA //
364 WP(C)/0020822/2022 PUSPITA ROUT PERANAB KUMAR GHOSE  / /

VS VS ()

PRAMOD KUMAR ROUT PRASANTA KUMAR NANDA //
365 WP(C)/0020823/2022 SANKAR NAIK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
366 WP(C)/0020824/2022 BANAJA PANDA  / /

VS VS ()

STATE OF ODISHA //
367 WP(C)/0020825/2022 GOLAKH BIHARI BEHERA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
368 WP(C)/0020826/2022 HARIBOL KUMBHAR SURESH KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //
369 WP(C)/0020827/2022 KATYAYANI NANDI DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
370 WP(C)/0020828/2022 THE CHIEF  MANAGER, INDIAN OVERSEAS BANK, BBSRAUROVINDA MOHANTY  / /

VS VS ()

SANJULATA SENAPATI //
371 WP(C)/0020829/2022 JOGENDRA KUMAR MALLICK GYANARANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //
372 WP(C)/0020830/2022 GOURANGA CHARAN ROUT DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
373 WP(C)/0020831/2022 SANTOSH KUMAR PADHEE DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
374 WP(C)/0020832/2022 AJAY KUMAR JENA GYANARANJAN SETHI  / /

VS VS ()
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STATE OF ODISHA //
375 WP(C)/0020833/2022 BENUDHAR NAYAK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
376 WP(C)/0020834/2022 ODISHA GRAMYA BANK, BADAPARI BRANCH AUROVINDA MOHANTY  / /

VS VS ()

THE STATE OF ODISHA //
377 WP(C)/0020835/2022 KRUSHNA CHANDRA MOHANTY GYANARANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //
378 WP(C)/0020836/2022 SURENDRA KUMAR SARAP DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
379 WP(C)/0020837/2022 ODISHA GRAMYA BANK, BADAPARI BRANCH AUROVINDA MOHANTY  / /

VS VS ()

THE STATE OF ODISHA //
380 WP(C)/0020838/2022 DEBARCHAN SA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
381 WP(C)/0020839/2022 ANIL KUMAR BEHERA GYANARANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //
382 WP(C)/0020840/2022 MANORANJAN PRADHAN DAYANANDA MOHAPATRA  / /

VS VS ()

ODISHA FOREST DEVELOPMENT CORPORATION LTD.,BBSR //
383 WP(C)/0020841/2022 BISWA PRASAD CHAHATRAY GYANARANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //
384 WP(C)/0020842/2022 BASANTI DEI @ SAHOO DEEPALI MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //
385 WP(C)/0020843/2022 MAHAVEER HIGHER SECONDARY SCHOOL, PUINTALA, BOLANGIRKUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //
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386 WP(C)/0020844/2022 BHOBANA SAHOO S.P.NATH  / /

VS VS ()

THE COLLECTOR, PURI //
387 WP(C)/0020845/2022 SKALIN KUMAR PATRA AKSHAYA KUMAR PANDEY  / /

VS VS ()

SECY. TO GOVT. HOME DEPT., BBSR //
388 WP(C)/0020846/2022 JEEVAN KUMAR SAHOO GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //
389 WP(C)/0020847/2022 RABINDRANATH PANIGRAHI BHAGABAT PRASAD RATH  / /

VS VS ()

THE REGIONAL PROVIDENT FUND COMMNR.,BBSR //
390 WP(C)/0020848/2022 SASALANCHHAN ACHARYA DEVI PRASAD DASH  / /

VS VS ()

STATE OF ODISHA //
391 WP(C)/0020849/2022 GURU NANAK PUBLIC SCHOOL, SUNDARGARH PRADIPTA KUMAR MOHANTY  / /

VS VS ()

COLLECTOR-CUM-DM, SUNDARGARH //
392 WP(C)/0020850/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA JAYDEEP PAL  / /

VS VS ()

RTO-CUM-TAXING OFFICER, JHARSUGUDA //
393 WP(C)/0020851/2022 SURESH CHANDRA TRIPATHY JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //
394 WP(C)/0020852/2022 AMULYA KUMAR MALIK JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //
395 WP(C)/0020853/2022 SARADA KANTA MISHRA DR.PURUSOTTAM CHULI  / /

VS VS ()

STATE OF ODISHA //
396 WP(C)/0020854/2022 DR. SUBASH MOHAPATRA SURYAKANTA DASMOHAPATRA  / /

VS VS ()

ORISSA HUMAN RIGHTS COMMISSION, TOSHALI BHAWAN, BBSR //
397 WP(C)/0020855/2022 DR. SARBAJIT DAS DR.PURUSOTTAM CHULI  / /
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VS VS ()

STATE OF ODISHA //
398 WP(C)/0020856/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA JAYDEEP PAL  / /

VS VS ()

RTO-CUM-TAXING OFFICER, KEONJHAR //
399 WP(C)/0020857/2022 DILESWAR @ SAHADEV MEHER TIKERAM MEHER  / /

VS VS ()

STATE OF ODISHA //
400 WP(C)/0020858/2022 JAYARAM JENA PRAFULLA CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //
401 WP(C)/0020859/2022 SREI EQUIPMENT FINANCE LTD.,BBSR JAYDEEP PAL  / /

VS VS ()

R.T.O.-CUM-TAXING OFFICER, KEONJHAR //
402 WP(C)/0020860/2022 NITYANANDA SAHU PRANAB RANJAN CHHATOI  / /

VS VS ()

COLLECTOR, JHARSUGUDA //
403 WP(C)/0020861/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA JAYDEEP PAL  / /

VS VS ()

RTO-CUM-TAXING OFFICER, KEONJHAR //
404 WP(C)/0020862/2022 PREMALATA BAL BIBEKANANDA BAISAKH  / /

VS VS ()

STATE OF ODISHA //
405 WP(C)/0020863/2022 CHAKRADHAR SWAIN ASMIYA RANJAN MAJHI  / /

VS VS ()

STATE OF ODISHA //
406 WP(C)/0020864/2022 SREI EQUIPMENT FINANCE LTD.,BBSR JAYDEEP PAL  / /

VS VS ()

R.T.O.-CUM-TAXING OFFICER, JHARSUGUDA //
407 WP(C)/0020865/2022 AZAD KUMAR NAYAK SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
408 WP(C)/0020866/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA JAYDEEP PAL  / /

VS VS ()
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R.T.O. CUM TAXING OFFICER, KEONJHAR //
409 WP(C)/0020867/2022 PINTU BAIRAGI SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
410 WP(C)/0020868/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA JAYDEEP PAL  / /

VS VS ()

R.T.O. CUM TAXING OFFICER, KEONJHAR //
411 WP(C)/0020869/2022 BASUDEV DASS PRAFULLA CH. ACHARYA  / /

VS VS ()

STATE OF ORISSA //
412 WP(C)/0020870/2022 SUNIL KUMAR BESHRA BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //
413 WP(C)/0020871/2022 KAMALAKANTA SAMAL AGASTI KANUNGO  / /

VS VS ()

STATE OF ORISSA //
414 WP(C)/0020872/2022 LAXMI PRADHAN DIPTI RANJAN BHOKTA  / /

VS VS ()

STATE OF ODISHA //
415 WP(C)/0020873/2022 KALYANI DASH ASIT KUMAR JENA  / /

VS VS ()

STATE OF ODISHA //
416 WP(C)/0020874/2022 BENUDHAR MISHRA SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ORISSA //
417 WP(C)/0020875/2022 BHAJAMANA BEHERA BIJAYA KUMAR BEHERA 1  / /

VS VS ()

THE STATE OF ODISHA //
418 WP(C)/0020876/2022 PARAMANANDA PARAMANIK SIDDHARTH PRASAD MISHRA  / /

VS VS ()

STATE OF ODISHA //
419 WP(C)/0020877/2022 RABINARAYAN SETHY NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //
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420 WP(C)/0020878/2022 BIRANCHI NAIK SOBHANA SAHOO  / /

VS VS ()

STATE OF ODISHA //
421 WP(C)/0020879/2022 SATYA RANJAN MOHAPATRA G.P.MOHANTY  / /

VS VS ()

STATE OF ODISHA //
422 WP(C)/0020880/2022 SANTOSH PRADHAN MANAS KUMAR CHAND  / /

VS VS ()

CHOLAMANDALAM FINANCE LTD., BBSR //
423 WP(C)/0020881/2022 GOVIND JENA SOBHANA SAHOO  / /

VS VS ()

STATE OF ODISHA //
424 WP(C)/0020882/2022 SAFINA KHATUN @ SAPHINA KHATOON MANAS RANJAN BADAJENA  / /

VS VS ()

STATE OF ODISHA //
425 WP(C)/0020883/2022 DURJYODHAN SAHOO RAMANI KANTA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //
426 WP(C)/0020884/2022 DIPTI RANJAN MOHAPATRA PRADEEP KUMAR MOHANTY  / /

VS VS ()

THE BRANCH MANAGER, UNITED COMMERCIAL BANK, BBSR //
427 WP(C)/0020885/2022 SANTOSH PRADHAN MANAS KUMAR CHAND  / /

VS VS ()

CHOLAMANDALAM FINANCE LTD.,BBSR //
428 WP(C)/0020886/2022 MANORANJAN MOHANTY KAILASH CHANDRA KAR  / /

VS VS ()

SUB-REGISTRAR, SALIPUR //
429 WP(C)/0020887/2022 SANTOSH PRADHAN MANAS KUMAR CHAND  / /

VS VS ()

CHOLAMANDALAM FINANCE LTD.,BBSR //
430 WP(C)/0020888/2022 SAYED JAWED AHMED DIPTIREKHA NANDA  / /

VS VS ()

CUTTACK DEVELOPMENT AUTHORITY //
431 WP(C)/0020889/2022 RAJESHWAR NAYAK BISWARANJAN DALAI  / /
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VS VS ()

STATE OF ODISHA //
432 WP(C)/0020890/2022 PRASHNA KUMAR BEHERA CHANDRA SEKHAR PANDA  / /

VS VS ()

STATE OF ODISHA //
433 WP(C)/0020891/2022 KISHOR CHANDRA BEHERA GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ORISSA //
434 WP(C)/0020892/2022 HARIHARA BEHERA CHANDRA SEKHAR PANDA  / /

VS VS ()

STATE OF ODISHA //
435 WP(C)/0020893/2022 DILLIP KUMAR MISHRA KRUSHNA CHANDRA DASH  / /

VS VS ()

R.T.O, CUTTACK //
436 WP(C)/0020894/2022 M/S. BIJAYLAXMI AND PALLAVI PEST CONTROL TARFELTING AND ALIED SERVICE, BBSRDILIP KUMAR SAHU  / /

VS VS ()

OMFED, BBSR //
437 WP(C)/0020895/2022 DILLIP KUMAR MISHRA KRUSHNA CHANDRA DASH  / /

VS VS ()

R.T.O., CUTTACK //
438 WP(C)/0020896/2022 DR. KUNUMUNI PATTANAIK MAHENDRA KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //
439 WP(C)/0020897/2022 LAXMI MOHARANA MAHENDRA KUMAR SAHOO  / /

VS VS ()

STATE OF ORISSA //
440 WP(C)/0020898/2022 RAZIYA BARIK @ NAG BISWAJIT MOHANTY  / /

VS VS ()

THE CHIEF MANAGING DIRECTOR, MCL, SAMBALPUR //
441 WP(C)/0020899/2022 BAISHNAB CHARAN DAS MAHENDRA KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //
442 WP(C)/0020900/2022 HARII INFRA SERVICES, TAMILNADU SOUMYA RANJAN MOHANTY  / /

VS VS ()
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STATE OF ODISHA //
443 WP(C)/0020901/2022 LAXMIDHAR PATNAIK BISHNU PRASAD PRADHAN  / /

VS VS ()

STATE OF ODISHA //
444 WP(C)/0020902/2022 M/S GIPL-GECPL JV, BBSR KANANBALA ROY CHOUDHURY  / /

VS VS ()

THE CHAIRMAN, NHAI, NEW DELHI //
445 WP(C)/0020903/2022 ABDUL RAHEMAN KAPILA CHARAN NAYAK  / /

VS VS ()

STATE OF ODISHA //
446 WP(C)/0020904/2022 SRIPATI MANDAL LAXMIKANTA MOHANTY  / /

VS VS ()

STATE OF ORISSA //
447 WP(C)/0020905/2022 ABDUL RAHEMAN KAPILA CHARAN NAYAK  / /

VS VS ()

STATE OF ODISHA //
448 WP(C)/0020906/2022 SANTOSH KUMAR ROUTRAY LAXMIKANTA MOHANTY  / /

VS VS ()

STATE OF ORISSA //
449 WP(C)/0020907/2022 ABDUL RAHEMAN KAPILA CHARAN NAYAK  / /

VS VS ()

STATE OF ODISHA //
450 WP(C)/0020908/2022 ANOS EKKA D.N.MISRA  / /

VS VS ()

THE MD, ROURKELA STEEL PLANT, SUNDARGARH //
451 WP(C)/0020909/2022 KONATAM SASHI D.N.MISRA  / /

VS VS ()

UNION OF INDIA //
452 WP(C)/0020910/2022 SUNITA ROUTRAY JAGAMOHAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //
453 WP(C)/0020911/2022 DR. KRUPASHINDHU SAHU PAMI RATH  / /

VS VS ()

STATE OF ODISHA //
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454 WP(C)/0020912/2022 M/S. PARADIP COLLEGE, JAGATSINGHPUR JAGAMOHAN PATTANAIK  / /

VS VS ()

THE REGIONAL DIRECTOR CUM APPELLATE AUTHORITY, BBSR //
455 WP(C)/0020913/2022 PURNA CHANDRA BARAL DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
456 WP(C)/0020914/2022 BIPRA CHARAN MISHRA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
457 WP(C)/0020915/2022 ABDUL RAHEMAN KAPILA CHARAN NAYAK  / /

VS VS ()

STATE OF ODISHA //
458 WP(C)/0020916/2022 ORISSA ASSOCIATION OF BLIND, BBSR OMKAR DEVDAS  / /

VS VS ()

STATE OF ODISHA //
459 WP(C)/0020917/2022 PRABHAKAR PANIGRAHY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
460 WP(C)/0020918/2022 BHASKAR PARIDA BIPIN KUMAR CHOUDHURY  / /

VS VS ()

THE STATE OF ODISHA //
461 WP(C)/0020919/2022 AKSHAYA KUMAR SUAR BIPIN KUMAR CHOUDHURY  / /

VS VS ()

THE STATE OF ODISHA //
462 WP(C)/0020920/2022 PITAMBAR BAL DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
463 WP(C)/0020921/2022 JITENDRA MUKHI ROHIT RANJAN RAY  / /

VS VS ()

STATE OF ODISHA //
464 WP(C)/0020922/2022 GEETARANI SAHOO DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
465 WP(C)/0020923/2022 NARAHARI SETHI ROHIT RANJAN RAY  / /
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VS VS ()

STATE OF ODISHA //
466 WP(C)/0020924/2022 SADANANDA JENA NIRANJAN LENKA  / /

VS VS ()

STATE OF ORISSA //
467 WP(C)/0020925/2022 PRASAN KUMAR PADHY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
468 WP(C)/0020926/2022 RAMAKANTA SETHY ROHIT RANJAN RAY  / /

VS VS ()

STATE OF ODISHA //
469 WP(C)/0020927/2022 BISWA MOHINI PATNAIK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
470 WP(C)/0020928/2022 SIBARAM NAYAK ROHIT RANJAN RAY  / /

VS VS ()

STATE OF ODISHA //
471 WP(C)/0020929/2022 RASHMI RANJAN MALLICK PRABHAT KUMAR PARIJA  / /

VS VS ()

STATE OF ODISHA //
472 WP(C)/0020930/2022 BHARAT CHANDRA PRADHAN DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
473 WP(C)/0020931/2022 KESHABA PADHAN DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
474 WP(C)/0020932/2022 HARISCHANDRA BEHERA ROHIT RANJAN RAY  / /

VS VS ()

STATE OF ODISHA //
475 WP(C)/0020933/2022 NALINIKANTA BEHERA PRATIK DASH  / /

VS VS ()

STATE OF ODISHA //
476 WP(C)/0020934/2022 BIPIN BEHARI ROUT DILLIP KUMAR MOHAPATRA  / /

VS VS ()
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STATE OF ORISSA //
477 WP(C)/0020935/2022 APARNA SARANGI DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
478 WP(C)/0020936/2022 UTKAL MANJARI MOHANTY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
479 WP(C)/0020937/2022 SWAPNARANI SAMAL CHITRA PADHI  / /

VS VS ()

MAHILA VIKAS SAMABAYA NIGAM, BBSR //
480 WP(C)/0020938/2022 SURENDRA SETHI ROHIT RANJAN RAY  / /

VS VS ()

STATE OF ODISHA //
481 WP(C)/0020939/2022 BABAJI MUDULI GANGADHAR SAMAL  / /

VS VS ()

STATE OF ODISHA //
482 WP(C)/0020940/2022 PRAFULLA KUMAR SETHI ROHIT RANJAN RAY  / /

VS VS ()

STATE OF ODISHA //
483 WP(C)/0020941/2022 SANJUKTA MISHRA BRAJA MOHAN SARANGI  / /

VS VS ()

STATE OF ODISHA //
484 WP(C)/0020942/2022 KRUSHNA CHANDRA SAHU BINI MISHRA  / /

VS VS ()

STATE OF ODISHA //
485 WP(C)/0020943/2022 AFTAB NOOR MALAY KUMAR MISHRA  / /

VS VS ()

THE S AND ME DEPT., GOVT. OF ODISHA //
486 WP(C)/0020944/2022 ABHIJEET PRADHAN BRAJA MOHAN SARANGI  / /

VS VS ()

STATE OF ODISHA //
487 WP(C)/0020945/2022 G.ANKEYA ROHIT RANJAN RAY  / /

VS VS ()

STATE OF ODISHA //
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488 WP(C)/0020946/2022 SHIBAJEE BARIK BRAJA MOHAN SARANGI  / /

VS VS ()

STATE OF ODISHA //
489 WP(C)/0020947/2022 SHANKAR LAL CHANDGOTIA SIDHARTHA RAY  / /

VS VS ()

INCOME TAX OFFICER, WARD-1, BARIPADA //
490 WP(C)/0020948/2022 SAILA NATHA BRAJA MOHAN SARANGI  / /

VS VS ()

STATE OF ODISHA //
491 WP(C)/0020949/2022 PRAFULLA KUMAR PRADHAN ROHIT RANJAN RAY  / /

VS VS ()

STATE OF ODISHA //
492 WP(C)/0020950/2022 SANKAR TIWARI BRAJA MOHAN SARANGI  / /

VS VS ()

STATE OF ODISHA //
493 WP(C)/0020951/2022 SARDAR ASIF ALI KHAN BRAJA MOHAN SARANGI  / /

VS VS ()

STATE OF ODISHA //
494 WP(C)/0020952/2022 MAJESTY AGENCIES PRIVATE LTD. SIDHARTHA RAY  / /

VS VS ()

INCOME TAX OFFICER, WARD-9(1), KOLKATA //
495 WP(C)/0020953/2022 SURYA DEBATA MOHIT AGARWAL  / /

VS VS ()

PRINCIPAL COMMISSIONER OF INCOME TAX 1, BBSR //
496 WP(C)/0020954/2022 AKSHAYA KUMAR JENA BRAJA MOHAN SARANGI  / /

VS VS ()

STATE OF ODISHA //
497 WP(C)/0020955/2022 M/S. PANDA HOME APPLIANCES, KENDRAPARA BRAJA MOHAN SARANGI  / /

VS VS ()

RM., RBI, BBSR //
498 WP(C)/0020956/2022 TAPAN KUMAR PRADHAN MANAS KUMAR CHAND  / /

VS VS ()

CHOLAMANDALAM FINANCE LTD.,BBSR //
499 WP(C)/0020957/2022 LIPUN KUMAR PRADHAN BRAJA MOHAN SARANGI  / /
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VS VS ()

RM., RBI, BBSR //
500 WP(C)/0020958/2022 ARUN KUMAR DAS BRAJA MOHAN SARANGI  / /

VS VS ()

RM., RBI, BBSR //
501 WP(C)/0020959/2022 ARUN KUMAR DAS BRAJA MOHAN SARANGI  / /

VS VS ()

RM., RBI, BBSR //
502 WP(C)/0020960/2022 BHUBANESWAR SAHU GOPAL KRUSHNA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
503 WP(C)/0020961/2022 SHIBSOM PATI BRAJA MOHAN SARANGI  / /

VS VS ()

UNION OF INDIA //
504 WP(C)/0020962/2022 URMILA PRADHAN BRAJA MOHAN SARANGI  / /

VS VS ()

UNION OF INDIA //
505 WP(C)/0020963/2022 GOKULANANDA CHOUDHURY BRAJA KISHORE SAHOO  / /

VS VS ()

STATE OF ODISHA //
506 WP(C)/0020964/2022 JYOTSNAMAYEE PRADHAN BHARAT BHUSAN ROUTRAY  / /

VS VS ()

STATE OF ODISHA //
507 WP(C)/0020965/2022 GOURI KUMAR DAS BRAJA MOHAN SARANGI  / /

VS VS ()

UNION OF INDIA //
508 WP(C)/0020966/2022 SHYAM SANKAR RAM BRAJA MOHAN SARANGI  / /

VS VS ()

UNION OF INDIA //
509 WP(C)/0020967/2022 BANAPRIYA NAYAK BHARAT BHUSAN ROUTRAY  / /

VS VS ()

STATE OF ORISSA //
510 WP(C)/0020968/2022 ABHAYA NAIK ANURAG PATI  / /

VS VS ()
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STATE OF ODISHA //
511 WP(C)/0020969/2022 RAHASA MAHANANDA DR. JITENDRA KUMAR LENKA  / /

VS VS ()

GOVT. OF ODISHA //
512 WP(C)/0020970/2022 SHYAM SUNDAR MAJHI AUROBINDA SAHOO  / /

VS VS ()

GOVT. OF ODISHA //
513 WP(C)/0020971/2022 NARMADA KUMARI DALEI AMLANJYOTI ROUT  / /

VS VS ()

STATE OF ODISHA //
514 WP(C)/0020972/2022 SABA BHUMJI SOUMYA RANJAN DAS  / /

VS VS ()

ADDL. DM CUM COMPETENT AUTHORITY, NH 23, SUNDARGARH //
515 WP(C)/0020973/2022 BHAGYABATI MAJHI AUROBINDA SAHOO  / /

VS VS ()

GOVT. OF ODISHA //
516 WP(C)/0020974/2022 ANUPAMA DAS AMLANJYOTI ROUT  / /

VS VS ()

STATE OF ODISHA //
517 WP(C)/0020975/2022 PRAVAT KUMAR SAHU SOMADARSHAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //
518 WP(C)/0020976/2022 SREI EQUIPMENT FINANCE LTD.,KOLKATA JAYDEEP PAL  / /

VS VS ()

R.T.O.-CUM-TAXING OFFICER, JHARSUGUDA //
519 WP(C)/0020977/2022 MANAGING COMMITEE OF THE WELFARE, SCHOOL FOR THE BLIND, BALASOREDILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
520 WP(C)/0020978/2022 SREI EQUIPMENT FINANCE LTD.,KOLKATA JAYDEEP PAL  / /

VS VS ()

R.T.O.-CUM-TAXING OFFICER, JHARSUGUDA //
521 WP(C)/0020979/2022 KUSUMA NANDI SRINIBASH SATAPATHY  / /

VS VS ()

THE MEMBER BOARD OF REVENUE, ODISHA //
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522 WP(C)/0020980/2022 SREI EQUIPMENT FINANCE LTD.,KOLKATA JAYDEEP PAL  / /

VS VS ()

R.T.O.-CUM-TAXING OFFICER, JHARSUGUDA //
523 WP(C)/0020981/2022 GANKA BHIMA BEHERA GOPAL PRASAD JENA  / /

VS VS ()

THE PRINCIPAL SECY. TO GOVT., DEPT. OF ATOMIC ENERGY, NEW DELHI //
524 WP(C)/0020982/2022 BHARATI DASH AMLANJYOTI ROUT  / /

VS VS ()

STATE OF ODISHA //
525 WP(C)/0020983/2022 PUSPANJALI MOHANTY AMLANJYOTI ROUT  / /

VS VS ()

STATE OF ODISHA //
526 WP(C)/0020984/2022 SREI EQUIPMENT FINANCE LTD.,KOLKATA JAYDEEP PAL  / /

VS VS ()

R.T.O.-CUM-TAXING OFFICER, JHARSUGUDA //
527 WP(C)/0020985/2022 AKSHAYA KUMAR SUNDARAY ACHYUTANANDA PATTANAIK  / /

VS VS ()

AO, AXIS BANK LTD., BBSR //
528 WP(C)/0020986/2022 SREI EQUIPMENT FINANCE LTD.,KOLKATA JAYDEEP PAL  / /

VS VS ()

R.T.O.-CUM-TAXING OFFICER, JHARSUGUDA //
529 WP(C)/0020987/2022 SURYAKANTA MALIK ACHYUTANANDA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //
530 WP(C)/0020988/2022 MANASILATA JENA ACHYUTANANDA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //
531 WP(C)/0020989/2022 RANAJIT JENA ACHYUTANANDA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //
532 WP(C)/0020990/2022 MAHESWAR PATRA U.C.BEHURA  / /

VS VS ()

STATE OF ODISHA //
533 WP(C)/0020991/2022 RAJENDRA DAS PRASANTA KUMAR SATAPATHY  / /
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VS VS ()

STATE OF ODISHA //
534 WP(C)/0020992/2022 UMESH CHANDRA BEHURA SAROJ KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
535 WP(C)/0020993/2022 GOPINATH SAHU MANOJ KUMAR PATI  / /

VS VS ()

RANJANA PRUSTY //
536 WPCRL/0000103/2022 PRAGATI SAHOO MANOJ KUMAR PANDA  / /0

VS VS ()

STATE OF ODISHA //
537 ABLAPL/0010000/2022 SIBANANDA SETHI @ SHIBANANDA SATYABHANU @ BABULASWINI KUMAR MISHRA (3) BOLAGARH P.S. /43 /2020

VS VS ()

STATE OF ODISHA //
538 ABLAPL/0010001/2022 NIRMAL SETHY PRIYA RANJAN SINGH DHENKANAL SADAR /274 /2022

VS VS ()

STATE OF ODISHA //
539 ABLAPL/0010002/2022 SK. KAUSAR ALI PRADEEP KUMAR DAS TIHIDI /300 /2022

VS VS ()

STATE OF ODISHA //
540 ABLAPL/0010003/2022 DILLIP MALLIK ASISH KUMAR RAY BARI /233 /2022

VS VS ()

STATE OF ODISHA //
541 ABLAPL/0010004/2022 DHIRAJ BISWAL PRADEEP KUMAR DAS  / /0

VS VS ()

UNION OF INDIA //
542 ABLAPL/0010005/2022 MAHENDRA PATTNAIK @ MAHENDRA KUMAR PATTNAIKUMESH KUMAR LENKA JANKIA P.S. /206 /2022

VS VS ()

STATE OF ODISHA //
543 ABLAPL/0010006/2022 SEKHAR BARIK S.S.RAY 2 KANAS /32 /1993

VS VS ()

STATE OF ODISHA //
544 ABLAPL/0010007/2022 BIKASH KUMAR BHUNTIA ARIJEET MISHRA JAKHAPURA /65 /2022

VS VS ()
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STATE OF ODISHA //
545 ABLAPL/0010008/2022 AMIT DAS RAJIB LOCHAN PATTNAIK UMERKOTE /181 /2022

VS VS ()

STATE OF ODISHA //
546 ABLAPL/0010009/2022 HARISH CHANDRA SATAPATHY RAJENDRA NARAYAN ROUT BARGARH /462 /2022

VS VS ()

STATE OF ODISHA //
547 ABLAPL/0010010/2022 MUNA BARIK SOUBHAGYA KUMAR DASH JHUMPURA /8 /2013

VS VS ()

STATE OF ODISHA //
548 ABLAPL/0010011/2022 DHANANJAYA MISHRA SATYA NARAYAN MISHRA 4 BODEN /184 /2022

VS VS ()

STATE OF ODISHA //
549 ABLAPL/0010012/2022 ANJAN SETHY PRIYA RANJAN SINGH DHENKANAL SADAR /274 /2022

VS VS ()

STATE OF ODISHA //
550 ABLAPL/0010013/2022 PRADIPTA KUMAR MANGAL ASHOK KUMAR SAHOO MADHUPATNA /115 /2021

VS VS ()

STATE OF ODISHA //
551 ABLAPL/0010014/2022 PARESH KUMAR SAHOO ASHUTOSH MISHRA  / /0

VS VS ()

STATE OF ODISHA //
552 ABLAPL/0010015/2022 KANTALA KUMARI SAHU @ KUNTALA KUMARI SAHUJANAKI KANTA MAHAPATRA VIGILANCE PS (BERHAMPUR) /13 /2022

VS VS ()

STATE OF ODISHA(VIG.) //
553 ABLAPL/0010016/2022 JAYANTA KUMAR ACHARYA BANSHIDHAR BAUG BARIPADA TOWN /189 /2022

VS VS ()

STATE OF ODISHA //
554 ABLAPL/0010017/2022 SUNIL JAISWAL SAPAN KUMAR LENKA  / /0

VS VS ()

GOVT. OF INDIA(RAILWAY) //
555 ABLAPL/0010018/2022 TAPU @ KABIRAJ BISWAL LAXMIDHAR MAHAPATRA TANGI (KHURDA) /370 /2022

VS VS ()

STATE OF ODISHA //
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556 ABLAPL/0010019/2022 ASHOK KUMAR SHAW PARTHA SARATHI NAYAK RASOL /116 /2013

VS VS ()

STATE OF ODISHA //
557 ABLAPL/0010020/2022 SANJIT BEHERA PARTHA SARATHI NAYAK COLLIERY /376 /2022

VS VS ()

STATE OF ODISHA //
558 ABLAPL/0010021/2022 BISWOPRAKASH DAS DEEPAK KU SAHOO  / /0

VS VS ()

STATE OF ODISHA //
559 ABLAPL/0010022/2022 BHISMA SETHY AMULYA RATNA PANDA KHAJURIPADA /71 /2022

VS VS ()

STATE OF ODISHA //
560 ABLAPL/0010023/2022 SK. SAKILUDDIN JAJATI KESHARI KHUNTIA Bamapada (Industrial Area) /142 /2022

VS VS ()

STATE OF ODISHA //
561 ABLAPL/0010024/2022 BHAKTAHARI SETHI JAJATI KESHARI KHUNTIA BASTA /195 /2020

VS VS ()

STATE OF ODISHA //
562 ABLAPL/0010025/2022 KHYAMANIDHI ROUT @ SURIYA SAMVIT MOHANTY JAGATSINGPUR /100 /2022

VS VS ()

STATE OF ODISHA //
563 ABLAPL/0010026/2022 KHYAMANIDHI ROUT @ SURIYA SAMVIT MOHANTY JAGATSINGPUR /101 /2022

VS VS ()

STATE OF ODISHA //
564 ABLAPL/0010027/2022 RABI DORA JAJATI KESHARI KHUNTIA PADWA /49 /2022

VS VS ()

STATE OF ODISHA //
565 ABLAPL/0010028/2022 UPENRA KUMAR @ BABU SAHOO MANORANJAN  MISHRA PATTAMUNDAI /178 /2008

VS VS ()

STATE OF ODISHA //
566 ABLAPL/0010029/2022 BANAMALI KUMBHAR SIDDHARTH GOUTAM DAS BELPARA /159 /2021

VS VS ()

STATE OF ODISHA //
567 ABLAPL/0010030/2022 SHYAM SUNDAR AGARWALLA @ BABLU AGARWALLABHABANI SHANKAR DASPARIDA ANGUL TOWN /414 /2022
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VS VS ()

STATE OF ODISHA //
568 ABLAPL/0010031/2022 SUBRAT MOHANTY PARTHA SARATHI DAS PATNA /157 /2022

VS VS ()

STATE OF ODISHA //
569 ABLAPL/0010032/2022 ABHIJIT MANDAL TUKUNA KUMAR MISHRA JHARIGAM /82 /2022

VS VS ()

STATE OF ODISHA //
570 ABLAPL/0010033/2022 BHUBAN PANKA TUKUNA KUMAR MISHRA DABUGAM /120 /2022

VS VS ()

STATE OF ODISHA //
571 ABLAPL/0010034/2022 LAXMIDHAR JENA ASIT KUMAR JENA DHARMASALA /338 /2022

VS VS ()

STATE OF ODISHA //
572 ABLAPL/0010035/2022 SAUDAMINI BEURA PRABHU PADARBINDA PARIDA TIRTOL /169 /2017

VS VS ()

STATE OF ODISHA //
573 ABLAPL/0010036/2022 RATNAKAR MALIK ASIT KUMAR JENA JENAPUR /202 /2022

VS VS ()

STATE OF ODISHA //
574 ABLAPL/0010037/2022 MIR RAJA ALLI DIPTI RANJAN BHOKTA BOLANGIR TOWN /404 /2022

VS VS ()

STATE OF ODISHA //
575 ABLAPL/0010038/2022 SANJULATA KUANR HIMANSHU SEKHAR MISHRA TARBHA /194 /2022

VS VS ()

STATE OF ODISHA //
576 ABLAPL/0010039/2022 SOMA NATH NAHAK RAJESH KUMAR MAHAPATRA BADABAZAR /175 /2022

VS VS ()

STATE OF ODISHA //
577 ABLAPL/0010040/2022 PRASANTA KHOSLA RAMAKANTA PANDA KORAPUT TOWN /166 /2022

VS VS ()

STATE OF ODISHA //
578 ABLAPL/0010041/2022 ASANTI SWAIN PRIYA RANJAN SINGH KUJANGA /295 /2022

VS VS ()
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STATE OF ODISHA //
579 ABLAPL/0010042/2022 BHIMASEN SUBUDHI SANJIB KUMAR BHANJADEO KHURDA SADAR /143 /2022

VS VS ()

STATE OF ODISHA //
580 ABLAPL/0010043/2022 MEENA AGRAWAL ASHIS KUMAR MISHRA TITILAGARH /200 /2013

VS VS ()

STATE OF ODISHA //
581 ABLAPL/0010044/2022 SASTRI BAG ASHIS KUMAR MISHRA SAINTALA /42 /2018

VS VS ()

STATE OF ODISHA //
582 ABLAPL/0010045/2022 PRAMOD KUMAR SAHOO @ PRAMOD SAHOO SHYAM SUNDAR BISWAL  / /0

VS VS ()

STATE OF ODISHA //
583 ABLAPL/0010046/2022 MUNA BEHERA @ PRAKASH BEHERA PRADIPTA  BEURA  / /0

VS VS ()

STATE OF ODISHA //
584 ABLAPL/0010047/2022 BASANTA KUMAR SAHOO ASHOK DAS S.P.(CID-CRL),CUTTACK /1 /2022

VS VS ()

STATE OF ODISHA //
585 ABLAPL/0010048/2022 DEBENDRA KUMAR JOSHI BIJAYA KUMAR RAGADA GAISILET /180 /2022

VS VS ()

STATE OF ODISHA //
586 ABLAPL/0010049/2022 DHRUBA @ PRAKASH CHANDRA ACHARYA JULU KHANSAMA ULLUNDA /126 /2022

VS VS ()

STATE OF ODISHA //
587 ABLAPL/0010050/2022 MUKTIKANTA BEHERA SATYANARAYAN MISHRA TIHIDI /443 /2021

VS VS ()

STATE OF ODISHA //
588 ABLAPL/0010051/2022 RAMA CHANDRA MAHALIK JAYADEBA BEHERA CHANDABALI /252 /2022

VS VS ()

STATE OF ODISHA //
589 ABLAPL/0010052/2022 BENUDHAR PALTASINGH1 MANAS KUMAR CHAND KHURDA SADAR /117 /2022

VS VS ()

STATE OF ODISHA //
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590 ABLAPL/0010053/2022 SUMANTA PRADHAN BIBHU PRASAD MOHANTY BRAHMAGIRI /183 /2022

VS VS ()

STATE OF ODISHA //
591 ABLAPL/0010054/2022 AMIT KUMAR SAHU JANAKI KANTA MAHAPATRA VIGILANCE PS (BERHAMPUR) /13 /2022

VS VS ()

STATE OF ODISHA(VIG.) //
592 ABLAPL/0010055/2022 DEBENDRA MOHANTY DILLIP KUMAR MOHANTY BADAMBADI /226 /2022

VS VS ()

STATE OF ODISHA //
593 ABLAPL/0010056/2022 GADADHAR SAMANTARAY MANAS KUMAR CHAND BEGUNIA P.S. /194 /2022

VS VS ()

STATE OF ODISHA //
594 ABLAPL/0010057/2022 AMAR SAHOO @ AMARA SAHOO S.S.BISWAL  / /0

VS VS ()

STATE OF ODISHA //
595 ABLAPL/0010058/2022 ANANDA CHANDRA ROUT AJAYA KUMAR PRADHAN CHOUDWAR /326 /2022

VS VS ()

STATE OF ODISHA //
596 ABLAPL/0010059/2022 NABINA MOHANTY AJAYA KUMAR PRADHAN CUTTACK SADAR /352 /2022

VS VS ()

STATE OF ODISHA //
597 ABLAPL/0010060/2022 ABHAY CHARAN CHHOTARAY JYOTIRMAYA SAHOO JANKIA P.S. /266 /2022

VS VS ()

STATE OF ODISHA //
598 ABLAPL/0010061/2022 JAYANT BISWAL SMRUTI RANJAN ROUT TALCHER TOWN /250 /2022

VS VS ()

STATE OF ODISHA //
599 ABLAPL/0010062/2022 NARESH KUMAR SENAPATI JAYADEBA BEHERA RANPUR /177 /2022

VS VS ()

STATE OF ODISHA //
600 ABLAPL/0010063/2022 PINKU BEHERA JYOTIRMAYA SAHOO NIRAKARPUR /2 /2022

VS VS ()

STATE OF ODISHA //
601 ABLAPL/0010064/2022 PRATAP CHANDRA GOUDA PRADEEP KUMAR DAS BERHAMPUR TOWN /164 /2022
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VS VS ()

STATE OF ODISHA //
602 ABLAPL/0010065/2022 DAYANIDHI SAHOO DEBASIS ACHARYA  / /0

VS VS ()

STATE OF ODISHA //
603 ABLAPL/0010066/2022 ABDUL KHAN SMRUTI RANJAN MOHAPATRA PURUNABAZAR /184 /2022

VS VS ()

STATE OF ODISHA //
604 ABLAPL/0010067/2022 DEBENDRA PADHI MANOJ KUMAR PANDA DHARAMGARH /185 /2022

VS VS ()

STATE OF ODISHA //
605 ABLAPL/0010068/2022 ABINASH PRADHAN @ SUIN @ MUNI BABU AKSHAYA KUMAR SAHOO RAIKIA /88 /2008

VS VS ()

STATE OF ODISHA //
606 ABLAPL/0010069/2022 BENUDHAR DEHURY RAKESH KUMAR DAS MACHHKUND /77 /2020

VS VS ()

STATE OF ODISHA //
607 ABLAPL/0010070/2022 SUJIT MAHAKUL RAKESH KUMAR DAS  / /0

VS VS ()

STATE OF ODISHA //
608 ABLAPL/0010071/2022 PRATYUSH KUMAR SAHOO SURYAKANTA DWIBEDI FATEGARH /152 /2022

VS VS ()

STATE OF ODISHA //
609 ABLAPL/0010072/2022 ARUNJYOTI PATNAIK SURYAKANTA DASH KHANDAGIRI P.S. /406 /2022

VS VS ()

STATE OF ODISHA //
610 ABLAPL/0010073/2022 RANGADHAR PARIDA AKSHAYA KUMAR SAHOO KUAKHIA /241 /2022

VS VS ()

STATE OF ODISHA //
611 ABLAPL/0010074/2022 SAUBHAGYA LAXMI DAS AMLAN SHAKTI PAUL KHURDA SADAR /129 /2022

VS VS ()

STATE OF ODISHA //
612 ABLAPL/0010075/2022 DEEPAK KUMAR MAJHI SUSIL KUMAR PATTNAIK KOIDA /62 /2022

VS VS ()
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STATE OF ODISHA //
613 ABLAPL/0010076/2022 SANDEEP BHASIN JYOTIRMAYA SAHOO TANGI (KHURDA) /394 /2022

VS VS ()

STATE OF ODISHA //
614 ABLAPL/0010077/2022 GUNANIDHI PRADHAN SK. KALIM UDDIN GOP /172 /2022

VS VS ()

STATE OF ODISHA //
615 ABLAPL/0010078/2022 SAHID KHAN @ RAJA KHAN CHHABI BEHERA DHAULI PS /164 /2022

VS VS ()

STATE OF ODISHA //
616 ABLAPL/0010079/2022 PRAJNA PARIMITA PARIDA AMLAN SHAKTI PAUL KHURDA SADAR /128 /2022

VS VS ()

STATE OF ODISHA //
617 ABLAPL/0010080/2022 KRUSHNA SINHA @ KRUSHNA CHANDRA SINGH @ KANHAR.N.BISWAL PURI TOWN /218 /2022

VS VS ()

STATE OF ODISHA //
618 ABLAPL/0010081/2022 BANAMALI PANDA LALITENDU BHUYAN  / /0

VS VS ()

STATE OF ODISHA //
619 ABLAPL/0010082/2022 RAJU SAHU SOUMYA RANJAN DAS BANDOMUNDA /118 /2022

VS VS ()

STATE OF ODISHA //
620 ABLAPL/0010083/2022 BASANTA MOHANTY AJAYA KUMAR PRADHAN SIMULIA /81 /2010

VS VS ()

STATE OF ODISHA //
621 ABLAPL/0010084/2022 ANUSWAYA PAIKRAY R.N.BISWAL JODAPADAR /15 /2021

VS VS ()

STATE OF ODISHA //
622 ABLAPL/0010085/2022 TARUNA JENA @ TARUNA KUMAR JENA DHANANJAYA NAYAK BARANGA /189 /2022

VS VS ()

STATE OF ODISHA //
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1 23/2022 KARUNAKAR SETH-MP DEBABRATA RATH

CRP/17/2022

2 33/2022 SUDAM MALLIK-MP M/S A.R. MISHRA

WPC(T)/14/2017

3 34/2022 RUKSANA TABASOOM-MP M/S JAYANTA KUMAR RATH

WPC(TAC)/36/2017

4 34/2022 RUKSANA TABASOOM-MP M/S JAYANTA KUMAR RATH

WPC(TAC)/36/2017

5 35/2022 RUKSANA TABASOOM-MP M/S JAYANTA KUMAR RATH

WPC(TAC)/36/2017

6 35/2022 RUKSANA TABASOOM-MP M/S JAYANTA KUMAR RATH

WPC(TAC)/36/2017

7 35/2022 RUKSANA TABASOOM-MP M/S JAYANTA KUMAR RATH

WPC(TAC)/36/2017

8 36/2022 ABHIRAM NAYAK-MP M/S BUDHADEV ROUTRAY

WPC(TAC)/11/2017

9 36/2022 ABHIRAM NAYAK-MP M/S BUDHADEV ROUTRAY

WPC(TAC)/11/2017

10 38/2022 ROURKELA WHOLESALE-MP M/S.DAMODAR PATI

RFA/165/2007

11 38/2022 ROURKELA WHOLESALE-MP M/S.DAMODAR PATI

RFA/165/2007

12 50/2022 SOUDAMINI MISHRA-MP

CONTC(CPC)/343/2013

13 64/2022 P. RABIKIRAN  RAO-MP M/S S. PATRA

WPC(OAPC)/1/2017

14 65/2022 GOPAL KRUSHNA DASH-MP M/S J.K MISHRA(2)

WPC(OAPC)/2/2017

15 65/2022 GOPAL KRUSHNA DASH-MP M/S J.K MISHRA(2)

WPC(OAPC)/2/2017

16 66/2022 SURENDRANATH JENA-MP M/S B.P TRIPATHY

WPC(OAPC)/4/2017

17 66/2022 SURENDRANATH JENA-MP M/S B.P TRIPATHY

WPC(OAPC)/4/2017

18 67/2022 ROMANCHA SEKHAR KUMURA-MP PRAVASH CHANDRA JENA

WPC(OAPC)/8/2017

19 68/2022 BIBHUTI BHUSAN SARANGI-MP M/S S.K PARIDA

WPC(OAPC)/14/2017

20 69/2022 TAPAN KUMAR DAS-MP PRASANNA KUMAR NAYAK 1

WPC(OAPC)/106/2017

21 100/2022 SUMITRA PRUSTY-MP NIRANJAN PANDA 1

LAA/45/2021

22 101/2022 LAND ACQUISTION OFFI-MP AG,ASC

LAA/7/2006

23 102/2022 LAND ACQUISTION OFFI-MP AG,ASC

LAA/7/2006

24 103/2022 LAND ACQUISTION OFFI-MP AG,ASC

LAA/7/2006

25 104/2022 KULAMANI MEHER-MP BIJAYA KUMAR BEHERA 1

LAA/37/2022

26 105/2022 KULAMANI MEHER-MP BIJAYA KUMAR BEHERA 1
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LAA/37/2022

27 105/2022 KULAMANI MEHER-MP BIJAYA KUMAR BEHERA 1

LAA/37/2022

28 161/2022 MAHENDRA-MP M/S.S.C.MOHANTY,M/S.PRAFULLA KU.RATH,R.N.PARIJA,A.K.ROUT,S.K.PATTNAIK,A.BEHERA,P.K.SAHOO,

SA/235/1999

29 162/2022 MAHENDRA-MP M/S.S.C.MOHANTY,M/S.PRAFULLA KU.RATH,R.N.PARIJA,A.K.ROUT,S.K.PATTNAIK,A.BEHERA,P.K.SAHOO,

SA/235/1999

30 163/2022 MAHENDRA-MP M/S.S.C.MOHANTY,M/S.PRAFULLA KU.RATH,R.N.PARIJA,A.K.ROUT,S.K.PATTNAIK,A.BEHERA,P.K.SAHOO,

SA/235/1999

31 164/2022 MAHENDRA-MP M/S.S.C.MOHANTY,M/S.PRAFULLA KU.RATH,R.N.PARIJA,A.K.ROUT,S.K.PATTNAIK,A.BEHERA,P.K.SAHOO,

SA/235/1999

32 165/2022 MANGA ORAM-MP M/S. S.P.MISHRA

SA/88/2001

33 166/2022 MANGA ORAM-MP M/S. S.P.MISHRA

SA/88/2001

34 167/2022 MANGA ORAM-MP M/S. S.P.MISHRA

SA/88/2001

35 244/2022 BIPIN BIHARI BARIK-MP M/S.BIBEKANANDA NAYAK

RPFAM/195/2018

36 245/2022 DEBAKANTA SANDHA-MP

RPFAM/225/2019

37 246/2022 AKHILA KUMAR DAS-MP AMITAV TRIPATHY

RPFAM/177/2022

38 295/2022 SATRUGHNA MANDOI-MP

WPC(OA)/944/2015

39 296/2022 MANOJ KUMAR JENA-MP

WPC(OA)/956/2015

40 297/2022 D.SRINIVAS RAO-MP RANJIT MOHANTY

WPC(OA)/7/2017

41 347/2022 CHINMAYEE PRADHAN-MP SURYAKANTA DWIBEDI

TRP(C)/306/2022

42 348/2022 MADHUPRIYA SASMAL@SAHOO-MP MALAYA KUMAR MISHRA

TRP(C)/307/2022

43 349/2022 MONALISHA MANNA @ BISWAL-MP MANAS CHAND

TRP(C)/308/2022

44 350/2022 NILIMA @ NILLIMA PANDA-MP ANUPAM DASH

TRP(C)/309/2022

45 351/2022 MANASIMANJARI DHIR @ DAS-MP MANOJ KUMAR PANDA

TRP(C)/310/2022

46 490/2022 UDAYA MAHANTI-MP SATYABAN SAHOO

FAO/326/2022

47 491/2022 MEENA THAPA-MP DHANANJAYA MUND

FAO/330/2022

48 492/2022 SABITA SAHOO-MP SUDHANSHU SEKHAR PRATAP

FAO/334/2022

49 493/2022 D.M,M/S. ORIENTAL INSURANCE COMPANY LTD.-MP G.P.DUTTA

FAO/214/2022

50 494/2022 DIVISIONAL MANAGER M/S. ORIETNAL INSURANCE CO. LTD.-MPG.P.DUTTA

FAO/215/2022

51 495/2022 DIVISIONAL MANAGER M/S. ORIETNAL INSURANCE CO. LTD.-MPG.P.DUTTA

FAO/215/2022

52 519/2022 V. VINAY-MP PRADEEP KUMAR DAS

CRLREV/381/2022

53 520/2022 SESHADEV SAHU-MP ASHOK KUMAR DAS

CRLREV/382/2022

54 521/2022 SESHADEV SAHU-MP ASHOK KUMAR DAS

CRLREV/382/2022

55 522/2022 JAGADANANDA ROUT-MP BIKRAM CHANDRA GHADEI

CRLREV/204/2022

56 523/2022 GOPINATH BARIK-MP AMIT KUMAR NATH

CRLREV/377/2022

57 524/2022 PRAKASH CHANDRA SAHU-MP DIPTI RANJAN BHOKTA

CRLREV/387/2022
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58 525/2022 PRAKASH CHANDRA SAHU-MP DIPTI RANJAN BHOKTA

CRLREV/387/2022

59 803/2022 HIMADRI SAHOO-MP

WPC(OAC)/1597/2016

60 804/2022 UMA CHARAN SAHU-MP L.K.MOHANTY

WPC(OAC)/2/2017

61 805/2022 HRUSHIKESH SAHOO-MP SASHIBHUSAN JENA

WPC(OAC)/37/2017

62 806/2022 INDRA PRIYADARSINI JENA-MP RAMA PRASAD DALAI

WPC(OAC)/21/2017

63 807/2022 SAROJ KUMAR MOHANTY-MP M/S SANJIB MOHANTY

WPC(OAC)/1380/2016

64 808/2022 JAYASHREE DEV-MP M/S D. ROUTRAY

WPC(OAC)/4025/2014

65 809/2022 RAJALAXMI PADHY-MP

WPC(OAC)/4564/2015

66 810/2022 CHAITANYALAL MISHRA-MP M/S AJIT HOTA

WPC(OAC)/1966/1999

67 811/2022 LADU KISHORE SAHOO-MP SASHIBHUSAN JENA

WPC(OAC)/24/2017

68 812/2022 SUBHALAXMI DAS-MP

WPC(OAC)/4563/2015

69 813/2022 SUBHALAXMI DAS-MP

WPC(OAC)/4563/2015

70 814/2022 MADHUSMITA MISHRA-MP

WPC(OAC)/4557/2015

71 815/2022 MADHUSMITA MISHRA-MP

WPC(OAC)/4557/2015

72 816/2022 SUSHANT KUMAR ROUT-MP

WPC(OAC)/4554/2015

73 817/2022 SUSHANT KUMAR ROUT-MP

WPC(OAC)/4554/2015

74 818/2022 RAJALAXMI PADHY-MP

WPC(OAC)/4564/2015

75 819/2022 PRANAV KISHORE MOHAPATRA-MP

WPC(OAC)/811/2016

76 820/2022 DHULESWAR JENA-MP

WPC(OAC)/3653/2015

77 821/2022 DHARANIDHAR ROUT-MP

WPC(OAC)/3654/2015

78 822/2022 NITYANANDA SWAIN-MP

WPC(OAC)/3655/2015

79 823/2022 NARAYAN SENAPATI-MP

WPC(OAC)/3656/2015

80 824/2022 SUKHADEVA PADHIHARI-MP

WPC(OAC)/3652/2015

81 825/2022 AMBIKA BENIYA-MP

WPC(OAC)/2350/2017

82 831/2022 SUDAM CHARAN SAHU-MP BIDESH RANJAN BEHERA

CMP/756/2022

83 832/2022 BABA BISHESWARA MAHADEV BIJE MAHARUDRAPUR-MPVIVEKANANDA JENA

CMP/757/2022

84 833/2022 KAMALA MOHANTY-MP DWARIKA PRASAD MOHANTY

CMP/758/2022

85 834/2022 RAMAKANTA BEHERA-MP BHAGABAT PRASAD RATH

CMP/761/2022

86 835/2022 SIBA SAHU @ SIBENDRA SAHU-MP MANOJ KUMAR PATI

CMP/762/2022

87 836/2022 MAHESWAR SATPATHY-MP SUSHANT KUMAR PRADHAN

CMP/763/2022

88 837/2022 M/S.UNITED BUILDERS-MP BANSHIDHAR BAUG

CMP/764/2022

89 838/2022 LAXMAN SWAIN-MP SURYAKANTA DASH
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CMP/766/2022

90 853/2022 CHAMPABATI KHATUA-MP MAHESWAR MOHANTY

RSA/192/2022

91 854/2022 CHAMPABATI KHATUA-MP MAHESWAR MOHANTY

RSA/192/2022

92 855/2022 KANHU CHARAN JENA-MP M/S.ARUN KU.MISHRA

RSA/421/2013

93 856/2022 KANHU CHARAN JENA-MP M/S.ARUN KU.MISHRA

RSA/421/2013

94 857/2022 KANHU CHARAN JENA-MP M/S.ARUN KU.MISHRA

RSA/421/2013

95 858/2022 SATRUGHNA BADASET-MP M/S.BISWANATH RATH, P.C.MOHAPATRA

RSA/305/2009

96 859/2022 SATRUGHNA BADASET-MP M/S.BISWANATH RATH

RSA/305/2009

97 860/2022 SATRUGHNA BADASET-MP M/S.BISWANATH RATH

RSA/305/2009

98 861/2022 SATRUGHNA BADASET-MP M/S.BISWANATH RATH

RSA/305/2009

99 862/2022 LAXMI MANDAL-MP BIJAYA KUMAR BEHERA 1

RSA/193/2022

100 863/2022 LAXMI MANDAL-MP BIJAYA KUMAR BEHERA 1

RSA/193/2022

101 864/2022 SNEHALATA PARIJA-MP M/S.SABITA RANJAN PATNAIK

RSA/72/2014

102 865/2022 SNEHALATA PARIJA-MP M/S.SABITA RANJAN PATNAIK

RSA/70/2014

103 866/2022 SNEHALATA PARIJA-MP M/S.SABITA RANJAN PATNAIK

RSA/72/2014

104 867/2022 THE NEW INDIA ASSURANCE CO. LTD.-MP ADAM ALI KHAN

MACA/304/2022

105 867/2022 SNEHALATA PARIJA-MP M/S.SABITA RANJAN PATNAIK

RSA/72/2014

106 868/2022 PRAMILA SAHOO-MP B.N.SAMANTARAY

MACA/403/2022

107 868/2022 SNEHALATA PARIJA-MP M/S. A.P.BOSE

RSA/70/2014

108 869/2022 SNEHALATA PARIJA-MP M/S.SABITA RANJAN PATNAIK

RSA/70/2014

109 869/2022 PRAMILA SAHOO-MP B.N.SAMANTARAY

MACA/403/2022

110 870/2022 CHITRAKUT MEHER-MP

MACA/45/2022

111 870/2022 GURUBARI JENA-MP PRASANTA KUMAR SATAPATHY

RSA/194/2022

112 871/2022 GURUBARI JENA-MP PRASANTA KUMAR SATAPATHY

RSA/194/2022

113 871/2022 DIVISIONAL MANAGER,ORIENTAL INSURANCE CO.LTD.-MP

MACA/599/2019

114 872/2022 JAMINI PRADHAN-MP PRADEEP KUMAR MISHRA

MACA/404/2022

115 872/2022 GURUBARI JENA-MP PRASANTA KUMAR SATAPATHY

RSA/195/2022

116 873/2022 GURUBARI JENA-MP PRASANTA KUMAR SATAPATHY

RSA/195/2022

117 873/2022 THE D.M (LEGAL) M/S.ORIENTAL  INSURANCE CO.L.T.D.-MPPRASANTA KUMAR MAHALI

MACA/405/2022

118 874/2022 JAMINI PRADHAN-MP PRADEEP KUMAR MISHRA

MACA/404/2022

119 875/2022 THE MANAGER, THE ORIENTAL INSURANCE COMPANY LTD.-MP

MACA/388/2020

120 876/2022 SUKANTI PRADHAN-MP PRADEEP KUMAR MISHRA

MACA/406/2022
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121 877/2022 SUKANTI PRADHAN-MP PRADEEP KUMAR MISHRA

MACA/406/2022

122 878/2022 SANKUNTALA BADA-MP PRADEEP KUMAR MISHRA

MACA/407/2022

123 879/2022 M/S. NATIONAL INSURANCE CO. LTD.-MP G.P.DUTTA

MACA/296/2022

124 880/2022 PRANATI GIRI-MP DURGA CHARAN DEY

MACA/408/2022

125 881/2022 KISHORE CHANDRA SUNDARAY-MP DURGA CHARAN DEY

MACA/409/2022

126 882/2022 RITA CHHOTRAY (SUNDARAY)-MP DURGA CHARAN DEY

MACA/410/2022

127 883/2022 RITA CHHOTRAY (SUNDARAY)-MP DURGA CHARAN DEY

MACA/410/2022

128 884/2022 ASHOK KUMAR CHHOTRAY-MP DURGA CHARAN DEY

MACA/411/2022

129 885/2022 ASHOK KUMAR CHHOTRAY-MP DURGA CHARAN DEY

MACA/411/2022

130 886/2022 RINA RANI MALLICK-MP DURGA CHARAN DEY

MACA/412/2022

131 887/2022 RINA RANI MALLICK-MP DURGA CHARAN DEY

MACA/413/2022

132 888/2022 RINA RANI MALLICK-MP DURGA CHARAN DEY

MACA/413/2022

133 889/2022 TRILOCHAN MALLICK-MP DURGA CHARAN DEY

MACA/414/2022

134 890/2022 TRILOCHAN MALLICK-MP DURGA CHARAN DEY

MACA/414/2022

135 891/2022 DAMODAR PRUSTY-MP

MACA/880/2018

136 1114/2022 SURYA KANTA PAIKRAY-MP

ABLAPL/4276/2021

137 1115/2022 BHABANI SANKAR SARANGI-MP

ABLAPL/7751/2022

138 1116/2022 SANJAY MOHANTY @ SANJAYA KUMAR MOHANTY-MP SACHIDANANDA PADHEE

ABLAPL/8554/2022

139 1117/2022 MADHAV PRADHAN-MP

ABLAPL/7944/2022

140 1118/2022 RANJIT KUMAR SWAIN-MP M.M.SWAIN

ABLAPL/7896/2022

141 1119/2022 BATA @ BATAKRUSHNA ROUT-MP

ABLAPL/8387/2022

142 1120/2022 ULLASH SINGH-MP

ABLAPL/267/2022

143 1121/2022 MAMANSHU @ MIMASHU SWAIN @ TERU MAHALIK-MPMANOJ KUMAR DEY

ABLAPL/7184/2020

144 1122/2022 PRAVASINI DASH-MP DEEPAK KU SAHOO

ABLAPL/3098/2022

145 1123/2022 PRABHAT KUMAR KHATUA-MP

ABLAPL/6661/2022

146 1124/2022 CHHABI PARIDA-MP SURYAKANTA DWIBEDI

ABLAPL/7431/2022

147 1125/2022 SHANKARSHAN NAYAK-MP

ABLAPL/6313/2021

148 1126/2022 AJAYA KUMAR NAYAK-MP

ABLAPL/9217/2022

149 1127/2022 MANAS KUMAR BHOI-MP

ABLAPL/3773/2022

150 1128/2022 PAPU BEHERA-MP

ABLAPL/5190/2021

151 1129/2022 LITUNA PATRA @ MITU PATRA-MP

ABLAPL/8811/2022

152 1130/2022 ASHISH MEHER @ ASHISH KUMAR MEHER-MP
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ABLAPL/7493/2022

153 1131/2022 RABINDRA GIRI-MP

ABLAPL/6525/2022

154 1132/2022 SANTOSH KUMAR MALLICK-MP

ABLAPL/1990/2022

155 1133/2022 BALARAM JENA @SRIKANTA KUMAR JENA-MP

ABLAPL/7676/2022

156 1134/2022 KALANDI PARIDA-MP

ABLAPL/6884/2022

157 1252/2022 A. VENUGOPAL SWAMI-MP TUKUNA KUMAR MISHRA

CRLA/655/2022

158 1253/2022 SUJIT NAYAK @ SUJIT KUMAR NAYAK-MP RAMAKANTA PRADHAN

CRLA/657/2022

159 1254/2022 SUJIT NAYAK @ SUJIT KUMAR NAYAK-MP RAMAKANTA PRADHAN

CRLA/657/2022

160 1255/2022 GOBARDHAN MATHAPADIA-MP ARIJEET MISHRA

CRLA/658/2022

161 1256/2022 GOBARDHAN MATHAPADIA-MP ARIJEET MISHRA

CRLA/658/2022

162 1257/2022 GANGADHAR PANGI-MP ARIJEET MISHRA

CRLA/659/2022

163 1258/2022 GANGADHAR PANGI-MP ARIJEET MISHRA

CRLA/659/2022

164 1259/2022 LACHHI PALAKA-MP ANIRUDHA DAS

CRLA/660/2022

165 1260/2022 LACHHI PALAKA-MP ANIRUDHA DAS

CRLA/660/2022

166 1261/2022 SIBRAJ ROUT @ ANAND-MP TRILOCHAN NANDA

CRLA/661/2022

167 1262/2022 SIBRAJ ROUT @ ANAND-MP TRILOCHAN NANDA

CRLA/661/2022

168 1263/2022 SIBRAJ ROUT @ ANAND-MP TRILOCHAN NANDA

CRLA/661/2022

169 1264/2022 MOHAN ATTAKA-MP ANIRUDHA DAS

CRLA/662/2022

170 1265/2022 MOHAN ATTAKA-MP ANIRUDHA DAS

CRLA/662/2022

171 1266/2022 AENKU HIMIRIKA@BHENKU-MP SMT.RAJALAXMI BISWAL

CRLA/440/2019

172 1267/2022 SANJAY MOHAPATRA @ SANJAY KUMAR MOHAPATRA-MPPARTHA SARATHI NAYAK

CRLA/663/2022

173 1268/2022 SANJAY MOHAPATRA @ SANJAY KUMAR MOHAPATRA-MPPARTHA SARATHI NAYAK

CRLA/663/2022

174 1269/2022 BASANTA BEHERA-MP PARTHA SARATHI DAS

CRLA/474/2022

175 1270/2022 BASANTA BEHERA-MP PARTHA SARATHI DAS

CRLA/474/2022

176 1271/2022 BANKA BEHERA-MP PARTHA SARATHI DAS

CRLA/452/2022

177 1272/2022 BANKA BEHERA-MP PARTHA SARATHI DAS

CRLA/452/2022

178 1273/2022 ARUN BEHERA-MP BIJAYA KUMAR BEHERA 1

CRLA/664/2022

179 1274/2022 ARUN BEHERA-MP BIJAYA KUMAR BEHERA 1

CRLA/664/2022

180 1275/2022 NARAYAN MALLICK-MP MANAS KUMAR CHAND

CRLA/665/2022

181 1276/2022 NARAYAN MALLICK-MP MANAS KUMAR CHAND

CRLA/665/2022

182 1277/2022 M/S KESHARI ESTATE PVT. LTD.-MP SUDEEP KUMAR SARANGI

CRLA/647/2022

183 1278/2022 SOMANATH @ KSHITISH DAS-MP SATYA RANJAN MULIA

CRLA/667/2022

Page 6/13



184 1279/2022 SOMANATH @ KSHITISH DAS-MP SATYA RANJAN MULIA

CRLA/667/2022

185 1280/2022 SUBRAT NAYAK @ SUBRAT KUMAR NAYAK-MP RAMAKANTA PRADHAN

CRLA/669/2022

186 1281/2022 SUBRAT NAYAK @ SUBRAT KUMAR NAYAK-MP RAMAKANTA PRADHAN

CRLA/669/2022

187 1282/2022 PRAMOD KUMAR SWAIN @ PRAMOD SWAIN-MP RAMAKANTA PRADHAN

CRLA/670/2022

188 1283/2022 PRAMOD KUMAR SWAIN @ PRAMOD SWAIN-MP RAMAKANTA PRADHAN

CRLA/670/2022

189 1284/2022 RAJENDRA HARIJAN @ RAJENDRA @ RAJU HARIJAN-MPSURYAKANTA DWIBEDI

CRLA/672/2022

190 1285/2022 RAJENDRA HARIJAN @ RAJENDRA @ RAJU HARIJAN-MPSURYAKANTA DWIBEDI

CRLA/672/2022

191 1451/2022 SUSHANTA KUMAR SAHOO-MP ADITI HOTA

BLAPL/4097/2022

192 1452/2022 SANTOSH KUMAR LENKA-MP M.R.MOHAPATRA

BLAPL/1595/2022

193 1453/2022 SIBA SANKAR DAKUA-MP SARAT KUMAR JENA

BLAPL/7845/2022

194 1454/2022 BHOLANATH NAHAK-MP

BLAPL/3974/2022

195 1455/2022 AMIYA MOHANTY-MP S.S.RAY (2)

BLAPL/6141/2021

196 1456/2022 JHAMPURA @ SURESH PARIDA-MP BIKRAM CHANDRA GHADEI

BLAPL/6231/2022

197 1457/2022 BIRANCHI BARIK-MP JAGANNATH KAMILA M/S.B.K.SHARMA S.K.SINGH J.PRADHAN I.TRIPATHY

BLAPL/6972/2021

198 1458/2022 HADU @ GUNDICHA @ PRADEEP SAHU-MP SUSANTA KUMAR BARAL

BLAPL/7198/2022

199 1459/2022 RAMACHANDRA JENA-MP

BLAPL/6844/2022

200 1460/2022 MIR RAHAT ALLI @ MUNA-MP MR.BISWARANJAN DASH  MR. DAYANANDA MOHAPATRA

BLAPL/123/2021

201 1461/2022 KIRTI BHOI-MP

BLAPL/5044/2022

202 1462/2022 FAKIRA @ JAGYESWAR PRADHAN-MP BISWAJIT RANJAN TRIPATHY M/S.J.KPANDA S.S.DASH B.KARNA

BLAPL/2913/2021

203 1463/2022 NEELU @ PRAVEEN AGRAWAL-MP AMIT PRASAD BOSE

BLAPL/4015/2022

204 1464/2022 CHITTARANJAN PRADHAN @ ALOK-MP SATYABRATA MOHANTY

BLAPL/7910/2022

205 1759/2022 RANJAN KUMAR BEHERA-MP K.C.RAJGURU MOHAPATRA

CRLMC/2213/2022

206 1760/2022 PRAMOD KUMAR CHOUDHURY-MP SUSANTA KUMAR BARAL

CRLMC/2157/2022

207 1761/2022 SATYABHAMA SWAIN@BILASINI SWAIN-MP PRASANTA KUMAR SAHOO

CRLMC/2217/2022

208 1762/2022 PRAMOD KUMAR MOHANTY-MP RANJITA DHAL

CRLMC/2218/2022

209 1763/2022 AKRURA PRADHAN-MP RANJITA DHAL

CRLMC/2219/2022

210 1764/2022 SINGA BASANTI@LINGARAJ BASANTI-MP RANJITA DHAL

CRLMC/2220/2022

211 1765/2022 PRASANTA KUMAR MOHANTY-MP RANJITA DHAL

CRLMC/2221/2022

212 1766/2022 SANKARI@SABITARANI RAY-MP SUBHASREE MOHANTY

CRLMC/2222/2022

213 1767/2022 SAROJ KUMAR BIHARI@SAROJ BIHARI-MP SANJIB KUMAR BHANJADEO

CRLMC/2224/2022

214 1768/2022 RAHIM KHAN-MP SUBHANKAR ROUT

CRLMC/2225/2022

215 1769/2022 RANJAN KUMAR ROUTRAY-MP KISHORE KUMAR JENA
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CRLMC/2226/2022

216 1770/2022 PRASANNA KUMAR SAHOO-MP SATYA RANJAN MULIA

CRLMC/2227/2022

217 1771/2022 SUNITI@SUNITA PATNAIK-MP MANAS CHAND

CRLMC/2229/2022

218 1772/2022 SIBA PRASAD NARENDRA-MP PRADIPTA KU.MOHANTY

CRLMC/3575/2019

219 1773/2022 SUBBRAYAN DEVANAND-MP DINESH KUMAR PATRA

CRLMC/2231/2022

220 1774/2022 SURESH CHANDRA SAHOO-MP DEVASHIS PANDA

CRLMC/2233/2022

221 1775/2022 JAJATI KESHARI BISWAL-MP MR.DEVASHIS PANDA

CRLMC/1616/2016

222 2716/2022 STATE OF ODISHA-MP SANDEEP PARIDA, SR.S.C.(S. AND M.E.)

WA/1096/2022

223 2717/2022 STATE OF ODISHA-MP SANDEEP PARIDA, SR.S.C.(S. AND M.E.)

WA/1096/2022

224 2718/2022 STATE OF ODISHA-MP SANDEEP PARIDA, SR.S.C.(S. AND M.E.)

WA/1096/2022

225 2719/2022 STATE OF ODISHA-MP SANDEEP PARIDA, SR.S.C.(S. AND M.E.)

WA/1097/2022

226 2720/2022 STATE OF ODISHA-MP SANDEEP PARIDA, SR.S.C.(S. AND M.E.)

WA/1097/2022

227 2721/2022 STATE OF ODISHA-MP SANDEEP PARIDA, SR.S.C.(S. AND M.E.)

WA/1097/2022

228 2722/2022 PRAFULLA KUMAR KHATUA-MP MANOJ KUMAR MOHANTY

WA/1100/2022

229 2723/2022 ARATI PATEL-MP SUDEEP KUMAR SARANGI

WA/1101/2022

230 2724/2022 ARATI PATEL-MP SUDEEP KUMAR SARANGI

WA/1101/2022

231 2725/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A

WA/1099/2022

232 2726/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A

WA/1099/2022

233 2727/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A

WA/1099/2022

234 2728/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A

WA/1102/2022

235 2729/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A

WA/1102/2022

236 2730/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A

WA/1103/2022

237 2731/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A

WA/1103/2022

238 2732/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A

WA/1103/2022

239 2733/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A

WA/1104/2022

240 2734/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A

WA/1104/2022

241 2735/2022 SASMITA RAY @ SASMITA ROY-MP RAMDAS ACHARY

WA/1106/2022

242 2736/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A

WA/1104/2022

243 2737/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A

WA/1105/2022

244 2738/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A

WA/1105/2022

245 2739/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A

WA/1105/2022

246 2740/2022 STATE OF ODISHA-MP AJAYA KUMAR NANDA, A.G.A

WA/1107/2022
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247 2741/2022 STATE OF ODISHA-MP AJAYA KUMAR NANDA, A.G.A

WA/1107/2022

248 2742/2022 STATE OF ODISHA-MP AJAYA KUMAR NANDA, A.G.A

WA/1107/2022

249 11070/2022 DR. BANSIDHAR KAR-MP

WP(C)/9126/2022

250 11071/2022 M/S.GULF OIL CORP.-MP PRATYUSH RANJAN PATNAIK

WP(C)/7221/2013

251 11072/2022 M/S.GULF OIL CORPORA-MP PRAYUSH RANJAN PATTNAIK

WP(C)/7222/2013

252 11073/2022 M/S.GULF OIL CORP.-MP PRATYUSH RANJAN PATNAIK

WP(C)/7223/2013

253 11074/2022 M/S.GULF OIL CORPORA-MP PRATYUSH RANJAN PATNAIK

WP(C)/7224/2013

254 11075/2022 M/S.GULF OIL CORP.-MP PRATYUSH RANJAN PATNAIK

WP(C)/7225/2013

255 11076/2022 LAXMINANDAN SATPATHY-MP S.MOHAPATRA, M/S D.P. DHAL(SR.ADV.)

WP(C)/9768/2021

256 11077/2022 LAXMINANDAN SATPATHY-MP S.MOHAPATRA, M/S D.P. DHAL(SR.ADV.)

WP(C)/9768/2021

257 11078/2022 SUJIT NANDA-MP AVIJIT MISHRA

WP(C)/41632/2021

258 11079/2022 DR. PURNA CHANDRA PRADHAN-MP AVIJIT MISHRA

WP(C)/8637/2022

259 11080/2022 PRATAP CHANDRA DANDASENA-MP RAMA KRISHNA BISOI

WP(C)/20738/2022

260 11081/2022 MAKAR SENAPATI-MP JAJATI KESHARI KHUNTIA

WP(C)/20739/2022

261 11082/2022 SARIA MUDULI-MP ALOK KUMAR MAHAPATRA

WP(C)/20740/2022

262 11083/2022 OKILA BISHOYI-MP ALOK KUMAR PANDA

WP(C)/7813/2022

263 11084/2022 MAHESH PRASAD MISHRA-MP PAMI RATH

WP(C)/20743/2022

264 11085/2022 PRATAP CHANDRA PATRA-MP MANAS PATI

WP(C)/20742/2022

265 11086/2022 TANDABA GOMANGO-MP MANAS PATI

WP(C)/20744/2022

266 11087/2022 BRUSAVA KUMAR PRADHAN-MP MANAS PATI

WP(C)/20748/2022

267 11088/2022 TUNI DASH-MP DHIRENDRA KUMAR MOHAPATRA

WP(C)/20749/2022

268 11089/2022 MANOJ KUMAR BEHERA-MP BIDYADHAR MANASINGH

WP(C)/20750/2022

269 11090/2022 KAILASH CHANDRA BEHERA-MP

WP(C)/5398/2022

270 11091/2022 NALINIKANTA MISHRA-MP

WP(C)/18164/2022

271 11092/2022 SABITA MANJARI PANDA-MP

WP(C)/19095/2022

272 11093/2022 CH. SAI KRISHNA RAO-MP

WP(C)/19096/2022

273 11094/2022 HARE KRUSHNA MANDAL-MP ARABINDA TRIPATHY

WP(C)/20753/2022

274 11095/2022 SUKADEV SAYAN-MP AGASTI KANUNGO

WP(C)/20733/2022

275 11096/2022 GADADHAR MAHANANDA-MP AGASTI KANUNGO

WP(C)/20732/2022

276 11097/2022 JHARANA BEHERA-MP PRAFULLA KUMAR RATH

WP(C)/20754/2022

277 11098/2022 SIBA CHARAN MAHANTA-MP AGASTI KANUNGO

WP(C)/20730/2022

278 11099/2022 MAHESWAR KHATOI-MP AGASTI KANUNGO
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WP(C)/20729/2022

279 11100/2022 MANORANJAN PARIDA-MP NIRANJAN LENKA

WP(C)/37855/2021

280 11101/2022 ABHISHEK DUTTA-MP DEBASIS PANIGRAHI

WP(C)/15766/2022

281 11102/2022 DHIRENDRANATH BEHERA-MP SANGRAM KUMAR SINGH

WP(C)/20763/2022

282 11103/2022 MANINI BARIK-MP SANGRAM KUMAR SINGH

WP(C)/20764/2022

283 11104/2022 KAILASH CHANDRA SWAIN-MP DEBASIS SAHOO

WP(C)/20766/2022

284 11105/2022 SUSHANTI PATRA-MP SANGRAM KUMAR SINGH

WP(C)/20767/2022

285 11106/2022 MANOJ KUMAR MEHER-MP GOPAL KRUSHNA MOHANTY

WP(C)/20765/2022

286 11107/2022 RANJIT KUMAR LENKA-MP PRADEEP KUMAR DAS

WP(C)/20768/2022

287 11108/2022 SANDHYARANI PANI-MP SANGRAM KUMAR SINGH

WP(C)/20769/2022

288 11109/2022 GOPINATH DALEI @ DALAI-MP GOPAL KRUSHNA MOHANTY

WP(C)/20771/2022

289 11110/2022 RABINDRA KUMAR BISWAL-MP SANGRAM KUMAR SINGH

WP(C)/20772/2022

290 11111/2022 ABANTI NAIK-MP SANGRAM KUMAR SINGH

WP(C)/20773/2022

291 11112/2022 SNEHASISH PANDA-MP DEEPAK KUMAR MOHAPATRA

WP(C)/20775/2022

292 11113/2022 GANESHRAM PATEL-MP SURJEETA MISHRA

WP(C)/20782/2022

293 11114/2022 SUBHASHREE DALAI-MP SWAPNA KUMAR OJHA

WP(C)/20785/2022

294 11115/2022 ARUN KUMAR DAS-MP SUJATA JENA

WP(C)/20786/2022

295 11116/2022 SUCHISMITA PATTANAIK-MP LINGARAJ MOHANTY

WP(C)/20788/2022

296 11117/2022 JAGESWAR PRADHAN-MP SUKANTA KUMAR MISHRA

WP(C)/20790/2022

297 11118/2022 JAGU NAYAK-MP

WP(C)/13419/2017

298 11119/2022 LALIT CHHATRAPAL-MP SURYAKANTA DASH

WP(C)/20797/2022

299 11120/2022 PITAMBAR MAJHI-MP PRAKASH K. MISHRA

WP(C)/20798/2022

300 11121/2022 M/S. SAI CONSTRUCTION, CUTTACK-MP SUKANTA KUMAR DALAI

WP(C)/20800/2022

301 11122/2022 MANOJ KUMAR TRIPATHY-MP ASHOK PATTANAIK

WP(C)/20802/2022

302 11123/2022 BHABATOSH MISHRA-MP TUNA SAHU

WP(C)/20803/2022

303 11124/2022 M/S.RADHASWAMI RICE UDYOG, BHADRAK-MP SIDHARTHA SWAIN

WP(C)/20806/2022

304 11125/2022 MANORANJAN ROUT-MP RAJENDRA KUMAR PRADHAN

WP(C)/20807/2022

305 11126/2022 SUBAS CHANDRA BADASETH-MP AJIT KUMAR MOHANTY

WP(C)/20808/2022

306 11127/2022 BANSHIDHAR BAUG-MP BANSHIDHAR BAUG (IN PERSON)

WP(C)/14219/2022

307 11128/2022 THE MANAGEMENT OF VYASANAGAR AUTONOMOUS COLLEGE, JAJPUR-MPBIGYAN KUMAR SHARMA

WP(C)/15562/2022

308 11129/2022 PRITISH KUMAR LENKA-MP CHITTA RANJAN LENKA

WP(C)/20809/2022

309 11130/2022 PUSPITA ROUT-MP PERANAB KUMAR GHOSE

WP(C)/20822/2022
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310 11131/2022 CHIDANANDA JENA-MP SUBIR PALIT

WP(C)/20820/2022

311 11132/2022 THE CHIEF  MANAGER, INDIAN OVERSEAS BANK, BBSR-MPAUROVINDA MOHANTY

WP(C)/20828/2022

312 11133/2022 AMAL KUMAR PRADHAN-MP SUSANTA KUMAR BARAL

WP(C)/15720/2022

313 11134/2022 NABA KUMAR PADHI-MP P.V.BALAKRISHNA

WP(C)/20423/2022

314 11135/2022 NABA KUMAR PADHI-MP P.V.BALAKRISHNA

WP(C)/20423/2022

315 11136/2022 MANORANJAN PRADHAN-MP DAYANANDA MOHAPATRA

WP(C)/20840/2022

316 11137/2022 M/S MECON LTD.-MP TANMAY MISHRA

WP(C)/18114/2022

317 11138/2022 M/S MECON LTD.-MP TANMAY MISHRA

WP(C)/18117/2022

318 11139/2022 M/S MECON LTD.-MP TANMAY MISHRA

WP(C)/18118/2022

319 11140/2022 M/S MECON LTD.-MP TANMAY MISHRA

WP(C)/18116/2022

320 11141/2022 SIBARAM PANDA-MP ALOK KUMAR PANDA

WP(C)/12689/2022

321 11142/2022 BHOBANA SAHOO-MP S.P.NATH

WP(C)/20844/2022

322 11143/2022 SOURAV ROUT-MP M.PRATAP@ PRATAP KUMAR MOHAPATRA

WP(C)/31988/2021

323 11144/2022 GURU NANAK PUBLIC SCHOOL, SUNDARGARH-MP PRONOY MOHANTY

WP(C)/20849/2022

324 11145/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA-MP JAYDEEP PAL

WP(C)/20850/2022

325 11146/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA-MP JAYDEEP PAL

WP(C)/20850/2022

326 11147/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA-MP JAYDEEP PAL

WP(C)/20856/2022

327 11148/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA-MP JAYDEEP PAL

WP(C)/20856/2022

328 11149/2022 DILESWAR @ SAHADEV MEHER-MP TIKERAM MEHER

WP(C)/20857/2022

329 11150/2022 SREI EQUIPMENT FINANCE LTD.,BBSR-MP JAYDEEP PAL

WP(C)/20859/2022

330 11151/2022 SREI EQUIPMENT FINANCE LTD.,BBSR-MP JAYDEEP PAL

WP(C)/20859/2022

331 11152/2022 NANDA KISHORE PARIDA-MP M.PRATAP @ PRATAP KUMAR MOHAPATRA

WP(C)/12507/2022

332 11153/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA-MP JAYDEEP PAL

WP(C)/20861/2022

333 11154/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA-MP JAYDEEP PAL

WP(C)/20861/2022

334 11155/2022 RAMESH CHANDRA DIGAL-MP

WP(C)/28367/2021

335 11156/2022 SREI EQUIPMENT FINANCE LTD.,BBSR-MP JAYDEEP PAL

WP(C)/20864/2022

336 11157/2022 PREMALATA BAL-MP BIBEKANANDA BAISAKH

WP(C)/20862/2022

337 11158/2022 SREI EQUIPMENT FINANCE LTD.,BBSR-MP JAYDEEP PAL

WP(C)/20864/2022

338 11159/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA-MP JAYDEEP PAL

WP(C)/20866/2022

339 11160/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA-MP JAYDEEP PAL

WP(C)/20866/2022

340 11161/2022 PRABODHA KUMAR SENAPATI-MP SURYAKANTA DASH

WP(C)/19056/2022

341 11162/2022 PINTU BAIRAGI-MP SAMEER KUMAR DAS
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WP(C)/20867/2022

342 11163/2022 CHATURBHUJA BARAL-MP PRAFULLA CHANDRA ACHARYA

WP(C)/10385/2021

343 11164/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA-MP JAYDEEP PAL

WP(C)/20868/2022

344 11165/2022 SREI EQUIPMENT FINANCE LTD., KOLKATA-MP JAYDEEP PAL

WP(C)/20868/2022

345 11166/2022 SUNIL KUMAR BESHRA-MP BIJAYA KUMAR BEHERA 1

WP(C)/20870/2022

346 11167/2022 KAMALAKANTA SAMAL-MP AGASTI KANUNGO

WP(C)/20871/2022

347 11168/2022 LAXMI PRADHAN-MP DIPTI RANJAN BHOKTA

WP(C)/20872/2022

348 11169/2022 NIRANJAN SETHI-MP SIDDHARTH PRASAD MISHRA

WP(C)/20714/2022

349 11170/2022 BHAJAMANA BEHERA-MP BIJAYA KUMAR BEHERA 1

WP(C)/20875/2022

350 11171/2022 PARAMANANDA PARAMANIK-MP SIDDHARTH PRASAD MISHRA

WP(C)/20876/2022

351 11172/2022 PARAMANANDA PARAMANIK-MP SIDDHARTH PRASAD MISHRA

WP(C)/20876/2022

352 11173/2022 ABHISHEK MOHANTY-MP

WP(C)/14394/2021

353 11174/2022 ABHISHEK MOHANTY-MP

WP(C)/14394/2021

354 11175/2022 RENUBALA SAHU-MP RAMDAS ACHARY

WP(C)/20230/2021

355 11176/2022 ANITA BUDHIA-MP ARUN KUMAR BUDHIA

WP(C)/942/2021

356 11177/2022 MAHANADI COALFIELDS LTD., ANGUL-MP DEBARAJ MOHANTY

WP(C)/11115/2022

357 11178/2022 PRAFULLA KU.DAS-MP

WP(C)/13616/2014

358 11179/2022 DUTTAHARI SWAIN-MP

WP(C)/23312/2010

359 11180/2022 M/S.INDIAN CHEMICALS,IDCO-MP M/S.DAMODAR PATRA

WP(C)/23312/2016

360 11181/2022 ZAHED ALI KHAN-MP M/S.BIREN SANKAR TRIPATHY

WP(C)/1446/2016

361 11182/2022 KISHOR CHANDRA BEHERA-MP GYANA RANJAN SETHI

WP(C)/20891/2022

362 11183/2022 ALOK KUMAR PATI-MP PRASANTA KUMAR JENA

WP(C)/19482/2021

363 11184/2022 DR. B.R.AMBEDKAR WORKERS UNION-MP PRASANTA KUMAR JENA

WP(C)/11561/2021

364 11185/2022 ISPITA MOHANTY-MP M/S.AMIYA KU.MOHANTY A

WP(C)/9096/2019

365 11186/2022 HARII INFRA SERVICES, TAMILNADU-MP SOUMYA RANJAN MOHANTY

WP(C)/20900/2022

366 11187/2022 RAMAKRISHNA S.KENDRA-MP

WP(C)/16001/2013

367 11188/2022 ISPITA MOHANTY-MP M/S.AMIYA KU.MOHANTY A

WP(C)/9096/2019

368 11189/2022 DURGA CHARAN ROUT-MP M/S.AMIYA K.MOHANTY A

WP(C)/29904/2011

369 11191/2022 M/S. PARADIP COLLEGE, JAGATSINGHPUR-MP JAGAMOHAN PATTANAIK

WP(C)/20912/2022

370 11192/2022 DR. KRUPASHINDHU SAHU-MP PAMI RATH

WP(C)/20911/2022

371 11193/2022 TANMAYA MANGARAJ-MP JATINDRA KUMAR MOHAPATRA

WP(C)/37585/2021

372 11194/2022 RASHMI RANJAN MALLICK-MP PRABHAT KUMAR PARIJA

WP(C)/20929/2022
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373 11195/2022 GITA ROUT-MP SHRADHANJALI SAHOO

WP(C)/14706/2022

374 11196/2022 BHAGIRATHI SAHOO-MP

WP(C)/21062/2012

375 11197/2022 BIJAY KUMAR SWAIN-MP PRABODHA CH. NAYAK

WP(C)/3399/2015

376 11198/2022 KRUSHNA CHANDRA SAHU-MP BINI MISHRA

WP(C)/20942/2022

377 11199/2022 HARIHAR JENA-MP MR.TUSAR KU.MISHRA

WP(C)/18527/2008

378 11200/2022 HARIHAR JENA-MP MR.TUSAR KU.MISHRA

WP(C)/18527/2008

379 11201/2022 HARIHAR JENA-MP MR.TUSAR KU.MISHRA

WP(C)/18527/2008

380 11202/2022 SURYA DEBATA-MP MOHIT AGARWAL

WP(C)/20953/2022

381 11203/2022 TAPAN KUMAR PRADHAN-MP MANAS KUMAR CHAND

WP(C)/20956/2022

382 11204/2022 ABHAYA NAIK-MP ANURAG PATI

WP(C)/20968/2022

383 11205/2022 SABA BHUMJI-MP SOUMYA RANJAN DAS

WP(C)/20972/2022

384 11206/2022 PRAVAT KUMAR SAHU-MP GOBIND CHANDRA DAS

WP(C)/20975/2022

385 11207/2022 SREI EQUIPMENT FINANCE LTD.,KOLKATA-MP JAYDEEP PAL

WP(C)/20976/2022

386 11208/2022 PARAMESWAR BISWAL-MP AMIYA KUMAR MOHANTY

WP(C)/22464/2021

387 11209/2022 LAXMAN SOREN-MP

WP(C)/27211/2020

388 11210/2022 ABHIRAM BEHERA-MP

WP(C)/27210/2020

389 11211/2022 SREI EQUIPMENT FINANCE LTD.,KOLKATA-MP JAYDEEP PAL

WP(C)/20978/2022

390 11212/2022 DASARATHI GOUDA-MP SATYABRATA MOHANTY

WP(C)/13328/2022

391 11213/2022 SHANKAR LAL CHANDGOTIA-MP SIDHARTHA RAY

WP(C)/20947/2022

392 11214/2022 KUSUMA NANDI-MP SRINIBASH SATAPATHY

WP(C)/20979/2022

393 11215/2022 SREI EQUIPMENT FINANCE LTD.,KOLKATA-MP JAYDEEP PAL

WP(C)/20980/2022

394 11216/2022 MAJESTY AGENCIES PRIVATE LTD.-MP SIDHARTHA RAY

WP(C)/20952/2022

395 11217/2022 SREI EQUIPMENT FINANCE LTD.,KOLKATA-MP JAYDEEP PAL

WP(C)/20984/2022

396 11218/2022 AKSHAYA KUMAR SUNDARAY-MP ACHYUTANANDA PATTANAIK

WP(C)/20985/2022

397 11219/2022 SREI EQUIPMENT FINANCE LTD.,KOLKATA-MP JAYDEEP PAL

WP(C)/20986/2022

398 11220/2022 GOPINATH SAHU-MP MANOJ KUMAR PATI

WP(C)/20993/2022
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